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BEFORE THE NATIONAL GREEN TRIBUNAL, SITTING AT PUNE 

ORIGINAL APPLICATION NO.14 OF 2024 

(Under Section 14 & 15 (b) & (c) r/w. Section 18(1) & (2) of the National Green Tribunal Act, 

2010) 

 

IN THE MATTER OF: 

Brahmanand Tiwari…………………………………………………...………… APPLICANT 

Vs. 

Lloyds Metal and Energy Limited, Mumbai and Others …….......………… RESPONDENT(S) 

 

SUMMARY PAGE FOR NGT APPLICATION DOCUMENTS 

 Lack of Valid Environmental Clearance: That Lloyds obtained Environmental 

Clearance under the EIA Notification of 1994 and the Environmental Clearance was 

valid for a period of 5 years only. Instead, Lloyds continued operating the mine without 

obtaining a fresh EC under the stricter EIA Notification of 2006, mandated by the 

Supreme Court's judgment in Common Cause vs Union of India & Others (2017). 

 Non-Compliance with Ministry's Notification: That Lloyds failed to submit an 

application under Ministry's Notification S.O 1530(E) dated 06.04.2018, indicating a 

disregard for compliance procedures. 

 Severity of Violation and Extended Period of Non-Compliance: That the mine 

operated without a valid EC for over a decade, a serious breach of environmental 

regulations. 

 MPCB Case and Financial Penalties: That Maharashtra Pollution Control Board 

(MPCB) has filed a case against Lloyds under the Environment Protection Act, 1986. 

[CNR NO. MHGA070010902022] That Lloyds has acknowledged its violation and 

paid penalties, but this does not fully address the environmental damage and their 

prolonged non-compliance.  

 Violation cum Show Cause Notice sent by Indian Bureau of Mines, Nagpur 

Regional Office to Lloyd Metals: That IBM sent a show cause notice to Lloyds for 

the violation of provision of Mineral Conservation and Development Rules, 2017 in 

respect of Surjagarh Iron ore Mines of Lloyds Metals and Energy Ltd. Over an area of 

348.09 Hect. Located in Gadchiroli District of Maharashtra. 
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Grounds for Action: 

1. Deterrent Effect: That allowing Lloyds to continue operations without consequences 

would set a dangerous precedent, undermining environmental regulations and 

encouraging future violations. 

2. Environmental Damage: That the extended operation of the mine without proper 

environmental safeguards has likely caused significant harm to the surrounding 

ecosystem, requiring thorough assessment and restoration measures. 

3. Public Opinion: That the public sentiment is strongly against the continued operation 

of the mine, as evidenced by ongoing protests. [Please refer to Annexures A1 to A6] 

That the Applicant, therefore, urge you to take the following actions:  

1. Immediately Halt Operations: Order Lloyds to cease all mining activities until they 

secure a valid EC under the EIA Notification of 2006 and demonstrate full compliance 

with environmental regulations. 

2. Thorough Environmental Assessment: Conduct a comprehensive assessment of the 

environmental damage caused by the mine's operations and mandate necessary 

restoration measures. 

3. Impose Strict Penalties: Ensure that Lloyds face appropriate penalties for their 

violations, reflecting the severity of their actions and deterring future non-compliance. 

4. Review Compliance Procedures:  Evaluate the effectiveness of existing compliance 

mechanisms and implement stronger measures to prevent similar violations in the 

future. 

That the Applicant strongly believes that swift and decisive action is necessary to uphold 

environmental laws, protect our natural resources, and ensure accountability for actions that 

harm the environment.  
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                                    Executive Summary 
Sr. 
No. 

Description Details 

1 Name of The project  Installation of Sponge Iron plant of capacity 190  
TPD, Captive power plant (4 MW WHRB) and 
90,000 TPA Iron ore beneficiation plant.  

2 Location MIDC Konsari, Village: Konsari,  Tahsil: 
Chamorshi, Dist: Gadchiroli (MS)  
Geographical Co-ordinates: 
Latitude:    190  
Longitude: 790  

3 Existing Capacity  This is a new project  
4 Project Area 1.13 ha(113 acre) 
5 Raw Material 

Requirement 
Raw Material 
(Quantity)  

Proposed Source  

Sponge iron Production  
Iron Ore 300TPD  

 
Captive mine in 
Surjagarh,  Gadchoroli 
& open market.  

Coal 228TPD WCL Mines and open 
market 

Dolomite 2.0TPD Open market.  
Captive Power Plant  
 Waste Heat  Waste Heat from 

Rotary Kiln 
Iron ore Beneficiation Plant  
Iron Ore 90,000TPA Captive mine in 

Surjagarh,  Gadchiroli 
& open market.  

 

6 Water requirement Sr. No. Purpose  Qty 
(m3 /day)1 Sponge Iron Plant  110 

2 Captive power plant  - 

3 Beneficiation process  137 
4 Domestic 10 
5 Total 257 

 

7 Power requirement 
& Source 

The power requirement for the proposed project will be 
2 to 2.5  MW and will be met by Captive generation and 
in case of emergency from Maharashtra State Power 
Generation Company Limited(MSPGCL). 

8 Working Hours  The plant will operate in three shifts each of 8 
hours for 330days in a year and approximately 
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6000 annual working hours i .e.  effective of 18 
hours in a day. 

9 Rehabilitation and 
Resettlement 

No R & R issue involved.  

10 Total manpower 
(Construction and 
Operation) 

About 60 Construction workers for temporary 
period. About 60 Number of workers and staff 
required for operation of plant.  

11 Estimated Cost  of 
the project  

Rs.150 Crore. 

Sr.  
No. Brief Description 

Project 
Cost (in 

Rs. Lacs) 
1. Land 500.00 
2. Building 1300.00 
3. Plant & Machinery  11200.00 
4. Electrical  & 

Installat ion  
2000.00 

Total 15000.00 
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Pre-Feasibility Report 

1.0 INTRODUCTION 

Lloyds Metals and Energy  Limited (MSPL) has proposed to established a Sponge 

Iron plant of capacity 190 TPD, Captive power plant  (4 MW WHRB) and 

90,000 TPA  Iron Ore Beneficiation plant at MIDC Konsari, Village Konsari, 

Tahsil Chamorshi, District Gadchiroli, Maharashtra. 

1.1 PURPOSE OF THIS PRE FEASIBILITY REPORT 

The purpose of this Pre-Feasibility Report is to help the regulatory authority to 

review the proposed project and its impact on environment due to the addition of 

beneficiation circuit. LME Limited obtained two mining leases having low grade to 

high grade Iron ores for captive consumption in the E-auction from the Govt of 

Maharashtra . These mines are allotted for captive use at LMEL Plant. The quality 

of ore available to the process is in the range of 40-62 % of Fe while the existing 

process is meant to be operated at 60% plus Fe. This Pre-Feasibility Report (PFR) 

accordingly addresses the change in environmental concerns for the proposed 

project of Sponge Iron Plant along with the, Captive Power Plant and Iron Ore 

Beneficiation plant.  

1.2 IDENTIFICATION OF PROJECT & PROJECT PROPONENT  

1.2.1 The Company 

Lloyds groups started with the modest beginning with fabrication unit in the year 

1974 and thereafter expanded rapidly.  The rapid growth has been resulted with 

backward and forward integration within the group companies and using modern 

technology so to bring in high levels of efficiency.  

Lloyds Metals and Energy Limited (LMEL), one of the biggest Sponge Iron 

manufacturers in Vidarbha region is a unit of Lloyds group. LEML had initially set 

up its first 500 TPD kiln with the rated capacity of 1,50,000 TPA by opting OSIL -

Technology in the year 1994-95 at the village-Ghugus, District- Chandrapur 

(Maharashtra). Experiencing various technical constraints with dete rioration in 

their inputs quality, LMEL has opted for conversion of its 500 TPD kiln from OSIL 

technology to well proven Lurgi technology in the year 2008.  Later the unit has 
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expanded by installing 4 X 100 TPD kilns(with Lurgi technology) in the year 2006 

and achieved its production capacity of 2,70,000 TPA. 

Presently LMEL is proposing the installation of new Sponge Iron plant along with 

CPP and Iron Ore Beneficiation plant MIDC Konsari, Village Konsari, Tahsil 

Chamorshi, District Gadchiroli, Maharashtra.  

The Company is certified by SGS [(formerly Société Générale de Surveillance 

(French for General Society of Surveillance)]  and UKAS (United Kingdom 

Accreditation Service). 

1.2.2 Project Proponent 

Name and Address of project proponent: 

Name of the Unit  Lloyds Metals and Energy limited 

Regd. Office 
Lloyds Metals and Energy Limited 

 
Khamla City, Lower parel, Mumbai 400013 

Plant Location 
At MIDC Konsari, Village: Konsari, 

Tahsil: Chamorshi, District: Gadchiroli. 

Contact Person Mr. Prashant Puri 

E-mail pkpuri@lloyds.in  

 

2.0 TYPE OF THE PROJECT  

Installation of Sponge Iron  plant (190 TPD),Captive Power Plant (4 MW WHRB) 

and Iron ore Beneficiation Plant (90,000 TPA) is proposed at  MIDC Konsari, 

Village: Konsari, Tahsil: Chamorshi, District: Gadchiroli. in the State of 

Maharashtra, The major quantity of Iron Ore is being sourced from Captive iron 

ores mines in Surajagarh in Gadchiroli and open market.  The Iron Ore 

Beneficiation Plant will be helpful to utilize low grade Iron Ore from captive mines  

and mineral conservation.  
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3.0 NEED OF THE RPOJECT 

I. Need of Sponge Iron Plant: 

The iron and steel industry is one of the most important industries in India. During 

2014 through 2015, India was the third largest producer of raw steel  [1] and the 

largest producer of sponge iron in the world. The industry produced 91.46 million 

tons of total finished steel and 9.7 million tons of pig iron. Most iron and steel in 

India is produced from iron ore.The Indian Ministry of Steel is concerned with: the 

coordination and planning of the growth and development of the iron and steel 

industry in the country, both in the public and private sectors; formulation of 

policies with respect to production, pricing, distribution, import and export of iron 

and steel, ferroalloys and refractories; and the development of input industries 

relating to iron ore, manganese ore, chrome ore and refractories etc., required 

mainly by the steel industry. 

Since 2002, India has been the largest producer of sponge iron, also called direct 

reduced iron (DRI), in the world. Today about 20 per cent of the sponge iron 

produced worldwide is made in India.  Analysts estimate that about 20 per cent of 

steel is manufactured in India by using sponge iron as raw material. The bulk of the 

sponge iron produced is used in the production of secondary steel.  

Need of Iron Ore Beneficiation Plant: 

Iron-making technology was established for conversion of iron ore lumps to hot 

metal/Direct Reduced Iron (DRI). However, with mechanized mining, production 

of iron ore lumps suitable for efficient iron making operation leads to generation of 

significant amount of fines (more than 60%) at the mines, which cannot be used 

directly in the Blast Furnaces / Corex units/DR Units. Thus the agglomeration 

technologies have been developed for processing iron input to the iron making 

processes- which are mainly sintering and pelletizing. Blast furnace operators 

worldwide are using either sinter or pellets in varying proportions depending on the 

availability and cost consideration. It may be noted that while sinter is extensively 

used for iron making in blast furnaces, pellets are used not only for blast furnaces 

and Corex units iron making but also for production of DRI / HBI in direct 

reduction processes. 
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Utilization of low grade ore and fines has to play an important role in India.  Partly 

due to the sponge iron sector; the overall percentage of lumps usage in steel making 

(47%) is higher than most other countries.  As hard ore reserves is depleting  day 

by day, lump generation  suitable  for blast  furnace operation  is  coming  down 

resulting  in production  of large  amount  of surplus  fines.  Alternative  iron  

making  processes  for production  of  steel may lead  to changing  pattern  of use 

material  inputs  and feed stock causing  significant shift  in  respective  share  of 

lumps  and agglomerated  iron  ore  (pellets)  and  will   also enable  the  use  of 

ores  which could  not be utilized  earlier.  As fines form considerable part of iron 

ore resources, value addition to the iron ore fines, through various activities such as 

Beneficiation, Pelletization is the need of the hour.  

Presently, most of the coal based sponge iron plants in  India, use iron ore lumps. 

The requirement is generally 1.6 to 1.8 t/ t of sponge iron. These high requirements 

are mainly due to the fines generated in handling the purchased ore from the 

sources to the plant. This reduces the kiln campaign length and increases the  loss of 

ore fines. 

Use   of  pellets   with   better  physical   and  metallurgical   properties   for  

sponge   iron production  reduces the accretion  formation  in the  kiln and  the  

pellets  consumption  is about 1.6 t/t. Further, the production from  the kiln is 

expected to increase by 35% to 40%. It is noteworthy that the operations o f the iron 

ore mines of LME Limited at Viom (high grade) and Lyll (Low grade) are in 

process. Thus, the iron ore fines so generated, are utilized through pelletizing rou te 

for making mainly coal based sponge iron and sometimes at blast furnaces also.  

The use of pellets is however, restricted in the Indian Blast Furnaces mainly due to 

high cost of pellets compared to lump ore and captive sinter. But In the face of 

shrinking reserves of high-grade ores, low grade ores must now be concentrated 

before further processing and used. Pellets form one of the best options, due to 

their excellent physical and metallurgical properties. Concentrating iron values in 

ore needs grinding to liberate the gangue. Pelletizing is the only agglomeration 

process of these beneficiated concentrates. Moreover, due to their high strength and 

suitability for storage, pellets can be easily transported over long distances, with 

repeated transhipments if necessary. 
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Considering the above facts Lloyd Metals and Energy Limited proposed to install 

Iron Ore Beneficiation plant to upgrade and utilized the low grade of Iron is blend 

with high grade Iron ore. 

II. Need of Captive power plant (4 MW WHRB) 

WHRB (Waste Heat Recovery Boiler) is a type of boiler which utilize waste heat 

for generating steam Discharge gas temperature from stack of  Sponge Iron Kiln is 

approx. 700 °C. 

Earlier most of the sponge iron units were releasing this high temperature gas in 

huge quantity into atmosphere. These types of gas which are not utilized by any 

means are known as waste heat.  Now most of the sponge iron units are utilizing 

this waste heat for generating steam thought WHRB.  As per rule of thumb a 100 

TPD Kiln can produce 2 to 2.5 MW of Power 

With rapid growth in infrastructure and other aspects, power has become the most 

sought out commodity. Globally conventional flues are about to exhausts 

worldwide all the organization are focusing on nan conventional energy and 

effective utilization of conventional energy. In Sponge Iron plant, rotary kiln is 

used to manufacture iron billets from combustion of coal and iron ore.  Waste flue 

gas emitted from the rotary kiln has a temperature of about 7000 C and above. Gas 

coolers are required to cool down the gas. Proposed project is based on the Waste 

Heat Recovery Boiler instead of gas cooler for both gas cooling and heat recovery 

and steam generation. Thus the whole plant efficiency will be improved by 

effective utilization of waste heat energy and eliminating the power which will be 

consumed by the gas coolers. As well as the power generated could be used in the 

production.  

4.0 Project benefits: 
 The proposed project therefore would bring the following benefits to the 

company as well as to the country as a whole. 
 Direct-reduced iron has about the same iron content as  pig iron, typically 

90 94% total iron (depending on the quality of the raw ore) so it is an 
excellent feedstock for the electric furnaces used by mini mills, allowing 
them to use lower grades of scrap for the rest of the charge or to produce 
higher grades of steel. 

 Hot-briquetted iron (HBI) is a compacted form of DRI designed for ease of 
shipping, handling, and storage.  
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 Hot direct reduced iron (HDRI) is iron not cooled before discharge from the 
reduction furnace, that is immediately transported to a waiting electric arc 
furnace and charged, thereby saving energy. 

 The direct reduction process uses pelletized iron ore or natural "lump" ore. 
One exception is the fluidized bed process which requires sized iron ore 
particles. 

 The direct reduction process can use natural gas contaminated with inert 
gases, avoiding the need to remove these gases for other use. However, any 
inert gas contamination of the reducing gas lowers the effect (quality) of 
that gas stream and the thermal efficiency of the process.  

 Supplies of powdered ore and raw natural gas are both available in areas 
such as Northern Australia, avoiding transport costs for the gas. In most 
cases the DRI plant is located near natural gas source as it is more cost 
effective to ship the ore rather than the gas.  

 This method produces 97% pure iron 
 Poorer grade local iron ore fine (with Fe 54-56%) which have a very 

restricted use in the Indian/local steel industry will find an outlet leading to 
the conservation of iron ore resources in line with our national mineral 
policy. 

 This would lead to clearing of accumulated low grade fine ore dumps in 
nearby mines. 

 The company would be able to increase the output of the mine with poor 
grade ore and would be able to lengthen the l ife of the better ore grade mine 
by reducing output. This would improve the viability of the pellet 
production. The present margin in pellet production from better grade ores is 
very thin.  

 Even when the company is to buy fine ore from the market, going for poorer 
grade fines would give price advantages. Now that demand of poor grade 
fine ores from China had dwindled and import of low grade fine ore is 
restricted in China.  

  
5.0 Project Location: 

The Plant is proposed to be established at MIDC Komsari, Village Konsari, Tahsil 
Chamorshi, of Gadchiroli District of state Maharashtra.   

6.0 Project Highlights: 

Table 1: Project Highlights 

Sr. 
No. Particulars Details 

1 Project Site MIDC Konsari, Village: Konari, Tahsil: Chamorshi 
&  District: Gadchiroli, Maharashtra. 

2 Site Co-ordinates Latitude :19°  
Longitude: 79°  

3 Topo sheet No. 56M/9, 56M/10, 56M/13,56M/14 
4 Elevation above MSL 179 m 

5 Present Land use Industrial 
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6 Climatic Conditions 

Annual Average Maximum  Temp  42.50C, 
Annual Average Minimum  Temp  13.80C 
Annual Average Rainfall  466mm,  
Annual Average Humidity    47-68% 

7 Nearest Highway  Aashti Road Adjacent  at East direction.  
8 Nearest Airport Nagpur,  166 Km: NW 
9 Nearest Railway Station Kelzar ,34 Km : NW 

10 Nearest Village Konsari 1.0 Km : SW 
11 Nearest Town Chamorshi, 20Km.: NE 

12 Nearest water body 

Konsari Lake, 0.7 km : SW 
Varti Wagu stream  3.0 Km: SW 
Uksa Wagu Stream: 4.5 Km: SE 
Vainganga River, 6.0 Km (NW-SW) 
Andhari River 7.5 Km direction SW 
Deotri Nala 4.0Km South direction. 

13 Forest 

Markhanda Reserved forest Patched at 
0.3Km East direction 
0.7km North direction 
2.0Km West direction 
1.5 km South direction 
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Figure 1: General Location of the Project Site  
 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Source: mapsofindia.com  
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Figure 2: Specific Location of the Project Site  

 

Source: SOI Toposheet  

 

Figure 3: The Google Image of the Project Site  

 Source: Google Earth 
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8 SIZE / MAGNITUDE OF OPERATION  

The proposed 190 TPD capacity Sponge Iron Plant are proposed to be situate at 

MIDC Konsari, Village: Konsari, Tahsil: Chamorshi & District: Gadchiroli, 

Maharashtra. The total leased by MIDC is 113 Acres. For the present proposal 

about 30 acres of land will be utilized.  

The Indian steel industry which predominantly uses expensive lump ore is 

gradually moving towards usage of sintered ore and pellets. The pre sent proposal is 

for installation of Sponge Iron plant, CPP and Iron Ore Beneficiation plant.  

 

9.  PLANT DESCRIPTION 

9.1   Raw Material Yard 

Iron ore fines for the Sponge Iron plant will be received from LMEL mines and 

open market by self-discharging trucks / dumpers. A stockyard of about 3500 T 

capacity is available to store about 1 irement of iron ore. 
 

9.2 Characteristics of Raw Material  
The gangue material in sponge iron, originating from iron ore, namely, silica and 

alumina and the sulphur and phosphorous contents adversely affect the economics in 

subsequent steel making operation.  Therefore, the ore should be high in iron content 

and low in gangue,  

 IRON ORE 
 

CHEMICAL COMPOSITION    PERCENTAGE MIX 

Fe (Total)                        62- 65%   (Maximum) 

Si O2 + Al2O3                         5%    (Maximum) 

Sulphur              0.01% (Maximum) 

Phosphorous              0.06% (Maximum) 

Moisture              2%   (Maximum) 

Size               5  18 mm. 

 

 COAL 

Non-coking coal is generally used as reductant in the rotary kiln process. Other 

reductants such as anthracite and lignite can also be used.   
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CHEMICAL COMPOSITION   PERCENTAGE MIX 

Fixed Carbon.             40-45% 

Volatile matter.            25%  

Ash              20% 

 

The major quality requirements of coal for Sponge iron production are Non-coking 

characteristics, low ash content, low sulphur content, good reactivity, high ash fusion 

temperature and medium volatile matter. 

DOLOMITE 

Dolomite is  used as a de-sulphuriser in the production of sponge iron. Typical 

specification of limestone is given below  

 

CHEMICAL COMPOSITION    PERCENTAGE MIX 

MgO        20%     (Minimum) 

CaO        28%    (Maximum) 

L.O.I.        Remainder 

SIO2        1.5% MAX 

9.2.1   Description of the Process 

 Sponge Iron Plant 

The coal based direct reduction process is more commercially viable and is currently 

in use in India. The main component in the flow sheet of these Rotary Kiln Systems 

are similar consisting of the solid feed system, the rotary kiln, a product cooler, 

screens, magnetic separators and gas cleaners, Coal based plants have the advantages 

of utilizing smaller mixed units, lumps iron as feed stock and abundant availability of 

non-coking coal. The process flow diagram of the sponge iron plant is as under: 
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Fig: Sponge Iron Manufacturing Process 

 

Iron Ore Beneficiation process. 

The iron ore input is iron ore fines (-) 10 mm. The iron ore material is received in 

underground feed hopper. Iron ore is conveyed to 2 nos day bins. There is needle 

feeder below the day bins, which discharges the material onto another belt 

conveyor. This belt conveyor feed the material to one scrubber. Water is mixed 

with iron ore and loose clay particles are dislodged and come into slurry. Output of 

scrubber goes to a vibrating screen having 1 mm aperture. Screen coarse size 

particle are carried to the primary ball mill through a belt conveyor. Undersize 

particles from the screen are sent to de-sliming cyclones at 25µm. De-sliming 

cyclone underflow is mixed with primary ball mill output and overflow is sent to 

tailing thickener. Output from primary ball mill is fed to sizing hydro-cyclone 

targeted at 300µm size. The underflow (+300µm) from this cyclone will route back 

to ball mill for further grinding and overflow (-3-00µm) will proceed for further 

beneficiation steps. 

Sizing hydro-cyclone overflow will pass through de-sliming cyclone to prepare 

material (30% solids) for spiral circuit. Material with about 30% solids will pass to 

spiral circuit, where two products namely concentrate and tails will be generated. 

Spiral concentrate will have superior Fe grade of +63% Fe and will go to final 

COAL DOLOMITE IRON ORE

SCREEN SCREEN SCREEN FINES

ESP ROTATRY KILN COOLER SCREENING Separator
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grinding step. Spirals tails will go to a regrinding mill. The product of regrinding 

mill will be fed to magnetic separator circuit. Magnetic circuit concentrate will 

have +63% Fe grade and will go to final grinding step. Output of final grindi ng 

mill will be sent to the concentrate thickener. Tails generated from magnetic circuit 

will be sent to the tailing thickener.  

Material from concentrate thickener will be filtered using pressure filter to product 

cake with about 8-10% moisture and will be stacked in the designated area for 

pellet manufacturing. Tails from tailing thickener will be sent to tailing filter to 

produce cake of about 15-17% moisture. These cakes will be stacked in demarcated 

open area inside the plant for a short time before shifting to an environmentally 

controlled adjoining area for storage for further use. Since the need to store tails 

will arise only after commissioning of the beneficiation circuit, The land is already 

in possession of LMEL and proper environment protection for water and air 

pollution will be taken by providing light vegetation cover on the dumps and 

providing a green belt around it.    

Quantity of waste generated will be about  27000 tonnes maximum per annum. 

The summary of the features of the fine ore beneficiation process is given in the 

Table below: 

Sl. 
No. Item Value 

1 Annual production of concentrate envisaged  90,000TPA 
2 Feed grade % Fe 53-54 

3 Feed size (-) 10 mm 
F80 6 mm  

4 Product size P 80: 325 mesh 
5 Product grade % Fe  63 - 63.5%   
6 Annual working hours envisaged 7920 (330 days) 
7 Annual feed input of fine ore  
8 Average Fe in input fines envisaged  50-53 % 
9 Specific gravity  3.88 

10 Yield  70% 
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                               Fig: The Beneficiation of fine ore circuit  

          

    Captive Power Plant: 

The proposed plant shall be configured with Waste Heat Recovery Boiler (WHRB) 

of capacity of 12 TPH operating at 74 kg/cm2 and 950  50C. 

The waste gas from the After Burning Chamber (A.B.C.) at about 950 0 C is led into 

the gas conditioning tower / boiler.  The flue gas of the kiln will be used as source 

of the power where fluidized bed steam generating boiler will be used.  The water 

for the power generation will be used, using low loss cooling towers, in where the 

loss in water during vaporization process in cooling tower is reduced by using dry 

type cooling towers. 
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WHRB based 4 MW power Generation  

 The high temperature hot gases from the Kiln pass into the boiler through 

the inlet duct. The flue gases will be taken to kiln exhaust to t he inlet of 

Waste heat recovery boiler where the heat of waste gases will be absorbed 

by the water and steam will be generated. The flue gases will be emitted 

from chimney through ESP. The ash collected in the hoppers will be stored 

in silos and transported to the ash disposal site and will be sold to brick 

manufacturing plant  

 The waste gases have to be subjected to a waste gas treatment for 

conditioning with regard to its temperature, dust content, combustion 

constituents and contaminates before it can be used in settling chamber 

which reduces the waste gas velocity and removes the dust particles.  

 The combustion in burning chamber takes place in a controlled temperature 

range between 950 to 1000 0C. It is ensured that the gas leaving the chamber 

has no traces of carbon monoxide or tar components.  

 

In thermal power generation, chemical energy of coal is first converted into thermal 

energy (during combustion), which is then converted into mechanical energy 

(through a turbine) and finally into electrical energy (through a generator). Its raw 

materials are coal and char. 

The power generating units will consist of boilers, turbo-generators with accessories, 

transformer and other complementary parts. Coal from the coal handling plant will be 

transported to the boiler bunkers through Conveyor belts. Thereon, the pulverized 

coal will be fed to the boiler furnace with the help of heated air driven by primary air 

(PA) fans. Forced draught (FD) fans will provide additional controllable air to the 

burners to assist desirable combustion. 

This combustion will produce ash, out of which the bottom ash will fall to the bottom 

of the boiler. The fly ash carried in the flue gases will travel through the electrostatic 

precipitators (ESP) and bag filter. The relatively clear flue gas will pass through the 

stacks with the help of induced draught (ID) fans. 

121



PFR: Lloyds Metals  & Energy Limi ted  

18 
 

The heat released by the burning coal is absorbed by the demineralised boiler feed 

water passing through the boiler wall tubing to produce high-pressure steam. The 

steam will then be discharged onto the turbine blades, which will make the turbine to 

rotate. The generators coupled to the turbines will also rotate and produce electricity. 

The electricity will be evacuated through the transformer for captive use. 

 

10   RAW MATERIAL REQUIREMENT  

The gross annual requirement of various raw materials (including Moisture) of the 

plant and their indicative sizes with probable source are given in table below.  

Table: Annual requirement of major raw materials for  proposed unit 
 

 
 

Sl. 
No. 

 
 

Raw material 

 
Annual 

Requirement,  

 
 

Probable Source  

1 Sponge Iron 
Plant 

 

Iron Ore 300TPD  
 
 
 
Coal 228TPD 
 
Dolomite 2.0TPD 

Captive mine in 
Surjagarh,  
Gadchoroli & open 
market.  
WCL Mines and 
open market.  
Open market.  

3 Captive Power 
Plant 

 
Waste Heat 

 

- Waste Heat from 
Rotary Kiln 

4 Iron ore 
Beneficiation 

Plant 
 

90,000TPA Captive mine in 
Surjagarh,  
Gadchoroli & open 
market.  

 

11  WATER REQUIREMENT  

In the proposed project,  water is required for process, cooling of equipment, dust 

suppression, fire fighting and drinking and sanitary needs the total estimated water 

requirement is 257 m3/day.  

However the Iron Ore Beneficiation process will require water to the extent of 

difference between the water content of the outgoing filter concentrate cake (about 

10%) and tailing cakes (15-18%) and the water intake with the fine ore from the 
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mine (about 4-6%). To this quantity, the process loss, blow down loss and 

evaporation loss of the circulating water need to be added. For the Iron Ore 

Beneficiation process, the gross make up water requirement will be 81 m3/day. The 

water is proposed to be made available from MIDC, Government of Maharashtra.    

Table 2: Water requirement  
Sr.  
No. Purpose Qty (m3/day) 

1 Sponge Iron Plant  110 

2 Captive Power Plant - 

3 Beneficiation process 137 

4 Domestic 10 

5 Total 257 

In the process most of input water is in the form of retained water with the filter 

cakes of the concentrate and tails. This water is totally evaporated finally and no 

effluent loss is expected. In the cooling towers, the blow down is about 2-3%. This 

water is used for plantation and spraying in the raw material yard to contain dust. .  

The water requirement met from surface water resources.  

12  POWER REQUIREMENT  

The power requirement for the proposed project will be 2.5 to 3 MW and will be 

met by Captive generation and in case of emergency from Maharashtra State 

Electricity Distribution Company Limited (MSEDCL). 

 

13   MANPOWER REQUIREMENT  

The proposed project will provide direct employment to nearly 60 workers.  The 

local persons have been given preference in employment as per the qualification 

and technical competencies. Necessary training will be given to train the 

unemployed youths of the nearby villages. Indirect employment opportunities have 

been created in the periphery of the project automatically as the project started 

operation in the region.  
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In order  to operate and maintain  the plant  facilities,  including  its  technical  

general  administration needs, the manpower in the proposed  Plant  is estimated as 

60. The above manpower covers the top management, middle and junior level 

executives and other supporting staff including workforce.  

14 ENVIRONMENT MANAGEMENT  

The pollutants in the form of solids, liquids and fugitive emission will be generated 

from operation of plant. Pollution of the environment not only adversely affects all 

life forms, but also shortens the life of plant and equipment.  This vital aspect, 

therefore, has been taken into account while planning the plant and equipment and 

adequate measures are being taken to limit the emission of pollutants within the 

stipulations of statutory norms. Adoption of technology like recovery of dust/ash 

for re-use as raw material fulfils the twin objectives of material conservation and 

pollution control. 
 

14.1  Air pollution 

 Proper measures will be adopted by installing sprinkler, nozzels, for control of 

fugitive emission at Coal stack area, Storage area etc. Internal roads will be 

concreted to minimize fugitive emission due to transportation.   

 The raw material transporting vehicle will be regular check up & maintenance  of 

vehicles, it will be ensured that all trucks/dumper caring raw  material (Iron Ore 

Fines) covered by Tarpaulin.   

The LMEL will get screened raw material and will be  stock piled in the premises. 

Spraying of water on the stockyard stockpiles controls any fugitive emissions from 

this area. 

An ESP followed by 65mtr stack will be installed to Rotary Kiln to control source 

emission. 
 

14.2  Water pollution 

The Iron Ore beneficiation needs process water for making iron ore slurry to be 

passed through the various  as needed for wet concentration of Fe in 

the ore. However most of this water comes back to the circuit from the thickeners 

and filters used for making the final concentrate and tailing cake. The major use of 
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the water is to account for the difference in the water contents of the concentrate 

(8-10%) and the tail (15-18%) and the water input with the fine ore (-) 10 mm (4-

6%). Water losses are due to evaporation and other process losses and blow down 

of the tanks (about 2-3%). The major used water therefore goes with the product 

and the tails which eventually gets evaporated in the drier or naturally. The process 

water lost is accumulated in a tank and used for irrigation  and spraying in the yard. 

Domestic waste water generated will be treated in the Packaged type STP and 

treated water reused for plantation purpose.  

14.3 NOISE POLLUTION 
 

The physical description of sound concerns its loudness as a function of frequency. 

Noise in general is sound which is composed of many frequency components of 

various loudness distributed over the audible frequency range. Various noise scales 

have been introduced to describe, in a single number, the response of an average 

human to a complex sound made up of various frequencies at different loudness 

levels. The most common and universally accepted scale is the 'A' weighted 

network dB (A). The scale has been designed to weigh various components of noise 

according to the response of a human ear. 

The common noise generating sources from the fixed installations are screens, 

vibrators, conveyors and rotary kiln turbine. Trucks carrying the raw material into 

the plant premises and the finished product from the industry are the main sources 

of noise pollution. 

During the operation of the plant, noise level will be increased and is maintained at 

less than 75dB at the plant boundary. Necessary protective measures will be taken 

to minimize the noise level as per the requirement of OSHA (Occupational Safety 

and Health Administration) Standards. 

Various   measures  to  reduce  noise   pollution   include   reduction   of  noise   at  

source, provision  of acoustic  lagging  for the equipment  and suction  side  

silencers,  selection  of low noise equipment.  In some areas where due to 

technological process, it  is  not feasible to bring  down the noise  level  within 

acceptable  limits,  personnel  working  in these areas are provided  with  noise  

reduction  aid  such as  ear  muffler  and  also  the durat ion  of exposure of the 

personnel are limited as per the norms. 
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14.4 SOLID WASTE MANAGEMENT 

Iron Ore beneficiation process however will generate tailing to the extent of a bout 

30% of the input iron ore which would have Fe content 33.4% on an average in 

compliance with the latest IBM norm. At rated output of the plant, the annual 

generation of solid waste would be 27000 Tailing generated from Iron Ore 

beneficiation plant shall be sold to bricks/tiles manufacturer. 6270 TPA Dolachar 

generated from sponge iron plant will be sold to power plant.  About 15000 TPA 

ash will be generated. It will be sold to brick manufacturers.  

The dried domestic sludge generated from sewage treatment plant will be used as 

manure for green belt development. 

15.  GREEN BELT  

Adequate green belt will be provided all around the project site and inside the plant 

premises. Locally available types of trees are planted.  The plantation will be done 

in a phased manner simultaneously to commencement of operation of the Plant.  

33 % of 30 acres will be developed as green belt. 
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 Discrepancies observed in the Scheme of Mining of Surjagarh Iron Ore Mine 
(Area-348.09 Hect.) of M/s Lloyds Metals and Energy Ltd., located in Tehsil 
Etapalli, Distt. Gadchiroli (Maharashtra), submitted under Rule 12(2) of 
MCDR, 1988  
 
Text and Plates: 

1. PMCP is an integrated part of Scheme of Mining. Thus cover page should be revised 
accordingly and document should be mentioned submitted under Rule 12 of 

. -Regional Controller of 
entioned at the cover page. 

2. 

resolution enclosed as Annexure B3 and Shri Atul Khadilkar, who has signed the 
relevant consents and certificates, has been appointed as agent of the mine. Therefore, 
changes should be made accordingly. 

3. Annexures not required for Scheme of Mining document such as copy of revision 
application and Writ Petition/Judg
resolutions (dated 09/11/2011 which has been superseded by resolution dated 
10/04/2015) etc.; duplicate Annexures such as Annexure B3 and 3E etc. are not 
required to be enclosed. Further, Annexures enclosed should have chronological order 
in terms of date or relevance. Thus, systematic approach should be made towards the 
enclosures. 

4. All the plates should bear the reference of the document under submission. 
5. enclosed in support of your 

letter no. MIN/DIS/JULY/2013 dated 22/07/2013, as well as for the recent incidents of 
Naxal attacks in or nearby the mines area. 

6. Pit position alongwith production and other details should be updated as on date. 
7. On page no. 6 ite

. Both have separate responsibilities/duties. Therefore, it should be 
suitably corrected. 

8. Compartment-wise area details as given on page no. 10 is not matching with the area 
given in lease deed: 
Sl. No. Compartment No. Part/Full Area in Ha.  

(as given on page 10) 
Area in Ha.  
(as per lease deed) 

1 197 Part 146.93 146.93 
2 198 Part 154.78 154.78 
3 199 Part 10.71 18.71 
4 227 Part 19.46 03.46 
5 228 Part 16.21 24.21 
 Total  348.09 348.09 
Therefore, suitable corrections in text and plate, if any, should be done. 

9. Under item 3.3, review should be given for proposals made in last approved document 
i.e., SOM and not with Mining Plan. 

10. Under item 3.5.3, units should be kept same in the production proposals and 
achievements. 
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11.  Production figures as mentioned in the table on page no. 20 should be in 
commensurate with the Annual returns submitted for the period. 

12. Compliance of conditions (viii), (xii), (xv) & (xvi) as stipulated in approval letter for 
last approved SOM (letter no. 314(3)/2012-MCCM (CZ)/MS-35 dated 04/10/2013) 
should be furnished under item (ii) on page no. 22. 

13. Under item (iii) on page 22 & 3.4 on page 23, correct information should be provided. 
14. On page no. 25, name of the mineral should be mentioned. 
15. On page no. 31(exploration already carried out)- 

(i) Under item (d), statement mentioned should be reviewed and corrected. 
(ii) Under item (e), a brief detail about exploration carried out in form of bore holes 

and trial pits should be mentioned in tabular form, giving location, depth and 
ore zone intersection with reference to the borehole/trial pit. 

(iii) Also, a table should be drawn mentioning the area covered under various 
categories of exploration i.e., G-1, G-2, G-3 & G-4 and also giving non-
mineralized zone, if any. 

(iv) Annexure 7A enclosed with the document regarding bore hole logs is 
incomplete. Thus relevant pages should be added. 

(v) In support of exploration already carried out by DGM, an authorization letter or 
receipt of purchase of Prospecting Report from DGM, Maharashtra should be 
enclosed with the document.  

(vi) Map showing the boreholes drilled in the area should be enclosed (from the 
Prospecting Report of DGM, Maharashtra). 

16. In the technological details given on page no. 42, reference of existing pit may be 
considered for float ore. For the purpose, size of existing pit should be mentioned. 

17. As per the analysis report enclosed in Annexure 8B:- 
(i) Sample locations should be informed. 
(ii) Sample analysis for bore holes and for float ore should be submitted separately. 

18. Under item 2.1 on page no. 49, grade-wise reserves/resources for float ore and for in-
situ ore should be given separately. Grade range given here is 52 to +63% Fe which is 
very wide range giving cognizance to grades as reported in the Annual or Monthly 
returns. Thus reconciliation may be done at least as per the grades to be reported in the 
returns and preferably as per NMI. 

19. Reporting of reserves/resources should be done giving the position of 
reserves/resources in the approved SOM, then deducting the depletion of reserves due 
to production during the proposal period of the approved SOM, then addition due to 
exploration (if any) and finally re-classification as per Mineral (Evidence of Mineral 

 
20. Proposed exploration as given on pages 50-52 should be reviewed and suitable 

proposals should be made such that complete area is explored in detail in a time bound 
manner and reserves are proved upto G1 level of exploration.  

21. Going through the borehole logs and Geological Plan and Sections enclosed:- 
(i) Proposals in the intermediate zone of West and Central, and Central and East 

Blocks is nil. Whereas, BH-47 and BH-43 indicate that mineral may occur in 
this zone below Phyllites occurring at the surface. 

(ii) Some of the boreholes have been shown outside the iron ore zone like BH-15, 
47 and 44 etc, but as per borehole logs, it should fall inside the ore zone. 
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(iii) Location and dip of ore body as per section H- d 
confirmed because BH-42 which has been drilled upto 58.82 m in N 30° E 
direction should have intersected the ore body. 

(iv) Backfilling proposals in the float ore zone should be made after proving the 
area for no underlying deposits. 
Therefore, suitable corrections should be made. Also it appears that dip is 
varying. If so, correct details should be mentioned regarding this in the text and 
suitable corrections should be made in the plan and sections. 

22. As per the discussion held with Qualified Person and Geologist during visit to 
companies registered office, it was informed that complete excavated material is being 
transported from the mine at Gadchiroli to their plant at Ghughus, Chandrapur due to 
law and order problem (after payment of royalty on complete excavated material). 
However, the fact has not been mentioned anywhere in the document. Also following 
items should be clarified:- 
(a) Grade of the mineral mined/produced is mentioned as 62-65% Fe, whereas in the 

Part-II of the monthly returns, production has been shown under grade 58-60% Fe. 
(b) Considering 50% recovery for mineral and having 30% waste and 20% top soil, 

management of waste and top soil needs to be discussed in the review chapter for 
last SOM period. 

(c) Further, considering 50% recovery of mineral, upon examining the monthly returns 
for mine and for end user (Form-N), quantities for mineral dispatched to end user 
(captive plant) and as mentioned in item 2(d) of Form-N are not matching.  

23. Under item 5.7 on page no. 69, summary of production for float ore and for in-situ ore 
should be given separately. 

24. Waste and top soil management should be discussed in light of above point 22 as 
whole excavated material is being transported outside the lease area. Further, statement 
mentioned in the first para of page no. 79 should be reviewed and corrected. 

25. Beneficiation chart as given on page no. 82 is for in-situ ore only. Similar chart for 
float ore should also be given mentioning recovery factor. 

26. Compliance of specific condition (vii) of letter no. J-11015/348/2005.IA.II (M) dated 
29/05/2006 enclosed as Annexure 4B (Environment Clearance) should be furnished. 
Further, as the area is in the hilly range having several drains, suitable proposals for 
check dams, garland drains and retaining walls should be made alongwith sump to 
arrest silt and sediment flows and to avoid any degradation or water contamination due 
to mining activities to Bandiya River flowing nearby the area. 

27. Conceptual plan and sections need to be re-drawn as per guidelines and these plates 
should depict the condition of the area at the end of life of mine. 

28. Environmental monitoring of various environmental parameters need to be discussed 
alongwith the locations of monitoring stations. This should also be shown on relevant 
plates. 

29. Socio-economic impact of mining on the local people pertaining to their livelihood 
should be discussed and engagement of local people should be given approximately. 

30. In compliance to CCOM Circular 2/2010, Geo referenced cadastral map authenticated 
by state govt. in original needs to be enclosed. Further, boundary pillars need to be 
erected as per CCOM Circular 2/2010 (addendum). 

31. Financial Assurance Plan: Not enclosed with the document and should be submitted 
alongwith the document as per IBM Manual for appraisal of Mining Plan. Area put to 
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use at the start of SOM period and area required during the 5-years period should be 
shown distinctly on the plates and land use table should be shown on the plate for the 
calculation of FA. 
 

 
  
 

(Ashish Mishra) 
ACOM-NR 
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Minutes of 8th EAC (Non-Coal Mining) meeting held during 27th-28th December, 2022 

1 | P a g e  

GOVERNMENT OF INDIA  
MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE  

(IMPACT ASSESSMENT DIVISION)  
NON-COAL MINING SECTOR 

*** 
SUMMARY RECORD OF 8TH MEETING OF THE COMMITTEE OF THE RE-
CONSTITUTION OFEXPERT APPRAISAL COMMITTEE FOR ENVIRONMENTAL 
APPRAISAL OF NON-COAL MINING PROJECTS CONSTITUTED UNDER THE 
EIA NOTIFICATION, 2006. 
 

The 8thmeeting of the Re-constitution of Expert Appraisal Committee for 
Environmental Appraisal of Mining Projects (Non-Coal) of the Ministry of 
Environment, Forest and Climate Change was held during 27th-28th December, 2022 
through video conference. The list of participants is annexed herewith. After login of 
the Committee Members through video conference link provided by NIC, discussion 
on each of the Agenda Items was taken up ad-seriatim. 

 
(1.0) Deliberation & Circulation on the Minutes of 7th EAC meeting held during 
5th-6th December, 2022: 

The minutes of the 7th EAC meeting held during 5th-6th December, 2022 were 
placed before the members of the EAC. The Member Secretary also informed the 
EAC regarding the following corrigendum: -  

S. No As per MoM of 7th 

EAC meeting held 
during 5th-6th 

December, 2022 

Typographical 
Error/corrigendum 

Recommendation of EAC 
(Non-Coal Mining) meeting 

held during 27-28 
December, 2022 

1 Agenda 1.1 One more additional 
specific condition 
stipulated by EAC 

xxxv. The Project 
Proponent needs to 
maintain zero discharge 
and garland drains, settling 
ponds needs to be properly 
designed.  

2 Agenda 1.3, Point 
No: ix, Pg. No: 31,  

The Project Proponent 
needs to submit the 
timeline for 
construction of 
retaining wall, garland 
drains, catch drains 
and siltation ponds. 
 
One more additional 
specific condition 
stipulated by EAC 

The Project Proponent 
needs to submit the design 
with timeline for 
construction of retaining 
wall, garland drains, catch 
drains and siltation ponds. 
 
 
xviii. The Project Proponent 
needs to submit the year 
wise back filling plan.  
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Minutes of 8th EAC (Non-Coal Mining) meeting held during 27th-28th December, 2022 

2 | P a g e  

Day 1: 27th December, 2022 (Tuesday) 

1.1 Surjagarh Iron Ore Mine of M/s. Lloyds Metals & Energy Limited for 
mining of Iron Ore with production capacity of Iron Ore: 10.0 MTPA (ROM), 
Waste: 1.769 MTPA (Total Excavation: 11.769 MTPA) along with crushing and 
screening plant(250 TPH  2 No. Semi mobile Jaw Crusher, 200 TPH  4 No. 
Mobile Jaw Crusher, 200 TPH  4 Nos. Mobile/Semi Mobile Screens, 400 TPH  
5 Nos. Mobile/Semi Mobile Screens, 200 TPH  6 Nos. Mobile Cone Crusher) in 
the mine lease area of 348.09 Ha located near Village Surjagarh, Tehsil Etapalli, 
District Gadchirolli, Maharashtra  [F.No:J-11015/348/2005-IA.II(M), Proposal 
No: IA/MH/MIN/408171/2022, Consultant: Creative Engineers & Consultants]  
Environmental Clearance (Violation under SOP) 

 The proposal is for grant of Environmental Clearance for Surjagarh Iron Ore 
Mine of M/s. Lloyds Metals & Energy Limited for mining of Iron Ore with production 
capacity of Iron Ore: 10.0 MTPA (ROM), Waste: 1.769 MTPA (Total 
Excavation:11.769 MTPA) along with crushing and screening plant (250 TPH - 2 No. 
Semi mobile Jaw Crusher, 200 TPH - 4 No. Mobile Jaw Crusher, 200 TPH - 4 Nos. 
Mobile/Semi Mobile Screens, 400 TPH - 5 Nos. Mobile/Semi Mobile Screens, 200 
TPH - 6 Nos. Mobile Cone Crusher) in the mine lease area of 348.09 Ha, located 
near Village Surjagarh, Tehsil Etapalli, District Gadchirolli, Maharashtra.  

2. The details of the project as ascertained from the document submitted by the 
Project Proponent and as revealed from the discussions held during the meeting, are 
given as under: 

i. The mine lease area falls between the Latitude:19°36'58.96"N-
19°38'21.48"Nand Longitude: 80°20'57.12"E- 80°22'32.84"E and falls under 
the Survey of India Toposheet No: 65 A/6 (New Toposheet No E 44C6) and 
falls in Seismic Zone-II.  

ii. The proposed project activity is listed at schedule no. 1(a) Mining of Minerals 
dule of the EIA Notification, 2006 as 

the mine lease area is greater than 250 Ha and appraised at the Central level. 
iii. Details of previous Environmental Clearance (EC): 

a) The Project Proponent initially obtained Environmental Clearance (EC) 
vide letter dated 29.05.2006 for Surjagarh Iron Ore mining project of M/s 
Gadchiroli Metals and Minerals for production capacity of 3.0 MTPA of Iron 
Ore by opencast mechanized method involving total lease area of 348.09 
Ha under the provisions of EIA Notification, 1994.  

b) Then, the Project Proponent obtained the approval of change of name of 
project company from Gadchiroli Metals and Minerals Ltd to Lloyds Metals 
and Engineers Ltd vide letter dated 07.02.2007. 

iv. Details of Terms of Reference (ToR): 
a) Initially, the Project Proponent obtained EC on 29.05.2006 under EIA, 

1994 and the EC was valid for a period of 5 years only and the Project 
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Proponent operated the mine after 2011 without obtaining EC under EIA 
Notification, 2006 and hence the project falls under violation case. The 
Pr
Notification S.O 1530(E) dated 06.04.2018.  

b) Hence, the Project Proponent obtained Terms of Reference under 
Violation as per thJuly, 2021 vide ToR letter dated 
18.07.2022 for Surjagarh Iron Ore Mine of M/s. Lloyds Metals & Energy 
Limited with production capacity of Iron ore (RoM) of 10.0 MTPA along 
with crusher and screening plant (250 TPH  2 No. Semi mobile Jaw 
Crusher, 200 TPH  4 No. Mobile Jaw Crusher, 200 TPH  4 Nos. 
Mobile/Semi Mobile Screens, 400 TPH  5 Nos. Mobile/Semi Mobile 
Screens, 200 TPH  6 Nos. Mobile Cone Crusher) over an extent of 
348.09 Ha.  

v. Details of Mine Lease:  
a) The Project Proponent submitted that initially mining lease was granted 

vide Lr.No  MMN-1104/C.R.683/Ind-9 dated 13.04.2007 for a period of 20 
years over an area of 348.09 Ha and mine lease deed was executed on 
03.05.2007 for the period upto 02.05.2027. 

b) The Govt. of Maharashtra vide Order No: MLV-G-14-(2)/2017/1086, dated 
02.05.2017 has granted approval for a further extension of 30 years. The 
Supplementary lease deed for extension of lease period was executed on 
03.12.2021 and the mine lease is valid up to 02.05.2057.  

 
vi. Land Use/Land Cover of the Mine Lease Area: 

Private land Nil 
Forest land 348.09Ha falls in the Bhamragarh Reserve Forest. 
Total Mining lease area 
(MLA)  

348.09 Ha 

Private land for crusher, 
workshop & other 
infrastructure outside the 
MLA 

-- 

Additional information (if 
any) 

The Project Proponent submitted that the Forest 
clearance has been obtained from MoEF&CC Vide 
Letter No. F.No- 8-31/2005 /FC dated 23.03.2007 under 
section-2 of the Forest (Conservation) Act, 1980 for 
diversion of 374.90 ha of Reserved/Protected/Zudpi 
forest land for Iron-Ore mining, transmission line and 
approach road in favour of M/s Lloyds Metals and 
Engineers Limited (LMEL). PP also submitted that 
348.09 ha is the mine lease area and the balance area 
is for road and transmission line. 

vii. Mining Plan details: - 
Review of Mining Plan with Letter No. GAD/FE/MPLN-862(2)/NGP-2022 
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Progressive Mine Closure Plan 
approved by Indian Bureau of 
Mines 

Date 28.03.2022 
Mine lease 
area 

348.09 Ha 

Mineral Iron Ore 
Validity 2022-23 to 2026-27 

Mining Parameters Quantitative Description 
Method of Mining  Fully Mechanized (FM) Opencast mining method 
Total Geological Reserves 87.927 Mill. Tons. 
Total Mineable Reserves 58.204 Mill.Tons 
Life of mine 9 years (Likely to increase after future 

exploration) 
Bench Height 10m 
Bench Width More than 15m 
Individual bench slope 80° 
Overall pit slope 45° 
Drilling/Blasting Drilling using 115/150mm diameter drills with 

10% sub grade drilling. Blasting by SME and 
electronic initiation system for safe blasting 
operations at the mine. 

Crushing/Screening  ROM ore to be excavated from the mine will be 
sent to the screening plant to segregate the ore 
to different size. Oversize boulders will be 
crushed in the primary jaw and secondary cone 
crusher for size reduction as per the plant 
requirement and  specification. This will 
be done in the crusher and screen unit located 
within the mine lease area.  

RoM output size 0  550 mm size 
Transportation details By Road utilizing the public railway sidings at 

about 150 kms distance (3 nos. - Mul RS, 
Manikgarh, Balarshah RS), besides direct 
destination by road to different buyers 

Dumpers capacity 30 T Dumpers 
Waste Generation and 
Management 

Waste 
Management 

Plan 
Period 

(Mil.cum) 

Conceptual 
Period 

(Mil.cum) 

Total 
(Mil.cum) 

Road 
maintenance 

0.746 1.449 2.195 

Dumping 1.742 2.173 3.915 
Total 2.488 3.622 6.110 

 

Groundwater intersection Mine Depth: Upto 480m AMSL 
Water Table: 260m AMSL 
No Groundwater intersection is envisaged due to 
mining operations.  

viii. Water requirement: 
Total water requirement 1200 KLD (Make up) Fresh water 1200 KLD 

Treated water 112 KLD 
Source Borewell and Surface Water 
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Permission The Project Proponent submitted the NOC obtained from 
CGWA vide CGWA/NOC/MIN/ORIG/2022/14843 for 
Groundwater abstraction of fresh water of 70m3/day for 
the period upto 20.03.2024. Allocation for surface water is 
under process from Department of Water Resources, 
Government of Maharashtra. Chief Engineer has 
recommended and the final allocation letter is awaited. 

ix. Nearest village / town/ highway/railway station / water bodies/monument: 
Particulars  Distance &Direction 

Village Bande 2.1 km, S 
Town Etapalli 26 km, S 

Highway National Highway (NH-353C) 45 km 
State Highway (SH-363) 22 km 

Railway Station Ballarshah 157 km 

Water Body 

Bande river 1.75 km, W 
Kappe N 2.95 km, N 
Akeran N 6.04 km, W 
Dumme N 6.07 km, SW 

Jambla river 7.77 km, SE 

x. Presence of Environmentally Sensitive areas in the study area:  
Forest Land/Protected 
Area/Environmental Sensitivity 
Zone 

Yes/No Details of Certificate/letter/Remarks 

Forest Land Yes 

Project Proponent submitted that Forest 
clearance has been already obtained for 
374.90 Ha (comprising 348.09 ha of mine 
lease area and balance area for 
approach road and transmission line) 
vide letter F.No- 8-31/2005 /FC dated 
23.03.2007. 
 
The Project Proponent has 
depositedRs.34,26,51,000/- (Rs. Thirty 
Four Crores twenty six lakhs fifty one 
thousand Only) as NPV amount with DCF 
Bhamragarh in Corporation Bank, New 
Delhi vide DD no.633149 
dated22.02.2007. The project authority 
has also given an undertaking to pay the 
cost of additional amount in case there is 
an upward revision of rates of NPV. An 
amount of Rs.2,49,93,618/- (Rs.Two 
crore forty nine lacs ninety three 
thousand six hundred and eighteen 
only)paid towards compensatory 
afforestation and Rs.8,60,639/-(Rs. Eight 
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lacs sixty thousand six hundred and 
thirty-nine only) paid for afforestation over 
13.00 ha degraded forest area (together 
deposited through DD no.633149dated 
22.02.2007 in CAMPA Fund respectively.  

National Park  No Project Proponent submitted that Wildlife 
map has been authenticated by Chief 
Wildlife Warden. 

Wildlife Sanctuary No 
Eco-Sensitive Zone(ESZ) /Eco-
Sensitive Area(ESA) No 

Schedule-I species  Yes Sloth bear and Pea Fowl are the 
Schedule-I species found in the Study 
area. List of Flora and Fauna has been 
vetted by the Forest Dept. 

Status of Wildlife Conservation 
Plan 

 

Yes Wildlife conservation plan was vetted by 
Wildlife Institute of India (WII), Dehradun 
and forwarded to the Principal Chief 
Conservator of Forests (Wildlife) vide 
WII-EIA(AR)/Gadchiroli-2005dated 
23.10.2006 with a financial provision of 
Rs. 1,47,03,440/- The Project has 
deposited Rs.53,25,440/- vide DD 
no.143677 dated 03.07.2007 in favour of 
Dy. Conservator of Forests, Bhamragarh. 
The Dy. Conservator of Forests, 
Bhamragarh has raised a demand to 
deposit the balance amount of 
Rs.93,78,000/-. The amount of 
Rs.93,78,000/- deposited through RTGS 
vide UTR no. KKBKR2202210130524 
3957 dated 13.10.2022 in favour of Dy. 
Conservator of Forests, Bhamragarh to 
this effect. PP also submitted that the 
different safeguard measures as per 
approved plan i.e., soil moisture 
conservation measures, fire protection 
measures and awareness programs have 
been implemented.      
 
The Project Proponent has submitted the 

ecific Wildlife 

Department vide letter dated 23.12.2022. 

xi. Green belt/plantation details: 
Proposed area for green belt/plantation 6.17 Ha (3,750 Saplings during 2022-23 to 

2026-27) 
Budget for green plant& plantation till 
the end of life of mine. 

Capital Cost - Rs.26 Lakhs  
Recurring Cost - Rs. 4.0 Lakhs per annum 

Budget for nursery -- 
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Additional information (if any) At present gap filling plantation has been 
carried out in the safety zone area and 
good avenue plantation in the road from 
Hedri to Alapalli is also completed. So far, 
about 18,590 trees have been planted in 
both these areas. Avenue plantation along 
mineral transport road area will be carried 
out.  

7.5 m barrier & non-mineralized zone  6.17 Ha 

xii. Baseline details: 
Baseline Data (Air / Water / Noise / Soil / Ground water table/ others) 
Period of baseline data collection March - May 2022 
Season (Summer / Pre-monsoon / 
Post-monsoon / Winter) 

Summer Season 

Predominant Wind direction (From) W & NW 
Ambient Air Quality (10 locations) PP reported that the concentrations of PM10 

ranged from 47.7- 3, PM2.5: 18.8-
3, SO2: 9.0- 3and NO2: 

14.1- 3. 
Noise level (10 locations) Day Time: 51.9  65.1 dB (A) 

Night Time: 40.6  59.6 dB (A) 
Water Quality  Parameters Surface water 

(3 locations) 
Ground water (9 

locations) 
pH at 25°C 7.10  7.52 6.99  8.02 
Total 
Dissolved 
Solids, mg/l 

255 - 360 268 - 712 

Chloride as 
Cl-, mg/l 

45 - 55 52.50  202 

Total 
Hardness 
(as 
CaCO3), 
mg/l 

120 - 245 180  585 

Total 
Alkalinity 
(as 
CaCO3), 
mg/l 

135  205 160  410 

Sulphates 
as SO42-, 
mg/l 

30.40  62.50 22.80  73 

Iron as Fe, 
mg/l 

0.07  0.15 0.03  0.12 

Nitrate 
Nitrogen as 
N, mg/l 

2.60  3.41 0.60  22.50 

Fluoride as 
F, mg/l 

BDL BDL 
 

Soil quality (9 locations) Parameters Core Zone Buffer Zone 
pH  7.28 6.98  7.76  
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Electrical 
Conductivity 

 

325.6 54.20  312.50 

Total 
Organic 
Carbon (%) 

0.92 0.21  1.12 

Nitrate as N 
(Kg/Ha) 

145.6 135.60  231.70 

Phosphorus 
(Kg/Ha) 

7.23 3.10  7.82 

Sodium 
(mg/kg) 

25.9 10.63  18.40 

Potassium 
(Kg/Ha) 

9.62 8.81  152.80 
 

Traffic Study The maximum V/C ratio on these stretches of 

LOS as per the IRC guideline. Post expansion, 
there will be additional of 59 Trips/Hr. Further 
the maximum V/C ratio will go up to 0.28 and 
the level of service (LOS) will be in Category 

Existing road network of the area easily 
accommodate the additional traffic due to 
expansion of 10 MTPA without any adverse 
impact. 

xiii. Public Hearing (PH) Details: 
Advertisement for PH with date (Name 
of major national daily and one regional 
vernacular daily newspaper) 

23.09.2022 
Local Newspaper: Daily Lokmat (Marathi) 
National Newspaper: The Times of India 
(English) 

Date of PH  27.10.2022 
Venue NiyojanBhavan, District Collector Office, 

Gadchiroli District, Maharashtra  
Chaired by Additional District Magistrate 
Main issues raised during PH Public asked for improvements in village 

road infrastructure, electricity, education 
facilities, medical facilities, employment 
etc. and expressed their concern about 
water quality, road, etc. 

Budget proposed for addressing issues 
raised during PH 

Rs.58.71 Crores (Capital cost), Rs. 21.45 
crores per annum (Recurring cost)  

xiv. Details of CTE/CTO, Certified Compliance Report, Past production details: - 
Consent to Operate (CTO) Consent to Operate issued by the Maharashtra 

Pollution Control Board vide Lr No: 
Format1.0/CC/UAN.NO0000122378/CO2111000155 
dated 02.11.2021 for production capacity of 3.0 MTPA 
for the period upto 31.03.2023. 
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Certified Compliance 
Report (CCR) 

Certified Compliance Report (CCR) issued by the 
Integrated Regional Office (IRO), Nagpur vide F.No: 3-
32/2006 (ENV)/10689 dated 02.12.2022. Site was 
conducted by IRO on 26.10.2022.  

Past production details The District Mining Officer, Gadchiroli vide Lr No. Desk-
2/Sr.Cl.Mining/Lloyds/34722 dated 28.06.2022 has 
certified the past production detail for the period 2007-
08 to 2021-22.  

 
xv. Details of Violation: 
 

Initially, the Project Proponent obtained EC on 29.05.2006 under EIA, 1994 
and the EC was valid for a period of 5 years only and the Project Proponent 
operated the mine after 2011 without obtaining EC under EIA Notification, 2006 and 
hence the project falls under violation case. The Project Proponent did not submit 

 Notification S.O 1530(E) dated 06.04.2018. The 
Project Proponent submitted the revised budget for the violation period 2011-12 to 
2022-23 (upto 4th Dec, 2022) that included the damage assessment from Rs 7.30 Cr 
to Rs 26.64 Cr and the penalty provisions as per SOP dated 07.07.2021 from Rs 
0.59 Cr to Rs 5.48 Cr. 
 

a) Remediation, Natural Resource Augmentation Plan, Community Resource 
Augmentation Plan: 

 
 

203



R
em

ed
ia

tio
n 

Pl
an

 

204



 

205



N
at

ur
al

 R
es

ou
rc

e 
Au

gm
en

ta
tio

n 
Pl

an
 

      

206



C
om

m
un

ity
 R

es
ou

rc
e 

Au
gm

en
ta

tio
n 

Pl
an

 

207



  
Su

m
m

ar
y 

of
 R

em
ed

ia
tio

n,
 N

at
ur

al
 R

es
ou

rc
e 

Au
gm

en
ta

tio
n 

Pl
an

, C
om

m
un

ity
 R

es
ou

rc
e 

Au
gm

en
ta

tio
n 

Pl
an

S.
 N

o 
D

es
cr

ip
tio

n 
Es

tim
at

ed
 C

os
t  

   
   

   
   

  
(R

s.
 C

ro
re

s)
 

1 
R

em
ed

ia
tio

n 
Pl

an
 

6.
53

 
2 

N
at

ur
al

 R
es

ou
rc

e 
Au

gm
en

ta
tio

n 
Pl

an
 

1.
53

 
3 

C
om

m
un

ity
 R

es
ou

rc
e 

Au
gm

en
ta

tio
n 

Pl
an

 
18

.5
8 

 
To

ta
l D

am
ag

e 
am

ou
nt

 to
 b

e 
gi

ve
n 

un
de

r b
an

k 
gu

ar
an

te
e 

R
s 

26
.6

4 
 

 b)
 

 

Th
e 

Pr
oj

ec
t P

ro
po

ne
nt

 s
ub

m
itt

ed
 th

e 
re

vi
se

d 
es

tim
at

io
n 

of
 p

en
al

ty
 p

ro
vi

si
on

s 
as

 p
er

 S
O

P 
da

te
d 

07
.0

7.
20

21
 a

s 
m

en
tio

ne
d 

in
 

ta
bl

e 
be

lo
w

: 
Pa

rti
cu

la
rs

 
Am

ou
nt

 (R
s 

in
 C

r) 
1 

%
 o

f t
he

 c
ap

ita
l c

os
t o

f R
s.

 5
4 

C
ro

re
s 

 
R

s.
0.

54
 C

ro
re

s 
0.

25
%

 o
f t

ot
al

 tu
rn

ov
er

 o
f R

s.
 1

97
5.

54
 C

ro
re

s 
R

s.
4.

94
 C

ro
re

s 
R

ev
is

ed
 P

en
al

ty
 to

 b
e 

pa
id

 to
 S

PC
B 

R
s.

5.
48

 C
ro

re
s 

208



Minutes of 8th EAC (Non-Coal Mining) meeting held during 27th-28th December, 2022 

15 | P a g e  

xvi. Rehabilitation & Resettlement (R & R) Plan: The Project Proponent submitted 
that the mining activities will be carried out within the mine lease area only. 
The entire mine lease area is a Forest area falling under Bhamragarh 
Reserve forest. The Forest clearance for the entire forest area is obtained. 
There is no population within the ML area. Hence, R& R does not arise. 
 

xvii. Details of Court Cases: 
Court Case The Ministry vide letter dated 18.07.2022 requested the 

Secretary, Dept. of Environment to initiate action under the 
provisions of section 19 of the Environment (Protection) Act, 
1986.  

The Maharashtra Pollution Control Board filed a case against 
Lloyds Metal and Energy Ltd under E (P) Act 1986 (Section 
15, 16 and 19) vide case no 128/2022 on 06.12.2022. PP 
also submitted the certified copy of the court case filed 

case no: 128/2022 on 06.12.2022. 

The Project Proponent submitted an undertaking vide letter 
dated 28.12.2022 stating that there are no other pending 
cases against Surjagarh Iron Ore mines of Lloyds Metals & 
Energy Ltd.    

xviii. Affidavit/Undertaking details: 
Undertaking of Project 
Proponent 

Project Proponent submitted an undertaking vide letter 
dated 18.06.2022 stat

Supreme Court dated 2nd August 2017 in Writ Petition 
(Civil) No. 114 of 2014 in the matter of common cause 
versus Union of India &Ors . 

Declaration of Project 
Proponent 

Project Proponent 
given in the EIA/EMP report are factually correct to the 

 
Undertaking of Consultant Consultant submitted an undertaking vide letter no nil 

he prescribed ToR is complied with and 
incorporated in the EIA Report. This report is based on 
the information and data obtained from approved 
Mining Plan, site visit & field study carried out by 
specialized agencies/ experts. The data generated and 
given in the EIA/EMP Report are factually correct . 

xix. Details of the Environmental Management Plan (EMP): 
Activities Capital cost (Rs. in 

Crores) 
Recurring cost 

(Rs. in Crores/annum) 
Air Environment 2.255 0.485 

Water Environment 0.400 0.141 
Plantation 0.440 0.085 
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Safety 0.500 0.011 
Other 0.830 0.689 
Total 4.425 1.411 

 
xx. Details of project cost and employment:  
Particulars (Rs. In Crore) 

Total cost of EMP (Capital 
Cost of EMP + capital cost of 
Public hearing) 

Capital Cost of EMP  Rs.4.425 Crores 
Capital Cost of Public Hearing  Rs.58.71 Crores 
Total Cost of EMP = Rs.63.135 Crores 

Project Cost  Rs 364.28 crores. 

Employment 5000 people (Direct and Indirect) 

3. Observation and Recommendation of the Committee:  

 The EAC noted that the initially, the Project Proponent obtained EC on 
29.05.2006 under EIA, 1994 and the EC was valid for a period of 5 years, as per 

 and the Project Proponent 
operated the mine after 2011 without obtaining EC under EIA Notification, 2006 and 
hence the project falls under violation case as per  

The Project Proponent presented the KML file to indicate the site features in 
the study area. The Project Proponent informed the EAC that on the northern side, 
the nearest village is Moharli, and on western side, the nearest village is Bande, on 
eastern side, the nearest village is Mallampardi and on the southern side, the 
nearest village is Hedri. The area is approachable from Gadchiroli via Etapalli-
Allapalli- Ashti Road and there are three railway sidings are located in this region. 
The Project Proponent informed the EAC that the mine is presently operating with a 
production capacity of 3.0 MTPA of Iron Ore and now it is proposed to expand the 
production to 10.0 MTPA (ROM). 

 The Project Proponent informed the EAC that the mine was in operation since 
2007. PP also informed that the mine was not in smooth operation and hampered 
from time to time being a sensitive area (Gadchiroli) owing to frequent Naxalite 
issues. The mine operation was disturbed from time to time with frequent Naxalite 
issues from 2007 to 2019 which includes major incidents in the year 2007, 2011, 
2013, 2016 and 2019. Till the year 2021-22, only 3.207 Mill. Tons of Iron Ore was 
mined and 85% of the granted EC capacity (3.0 MTPA) was achieved only in the 
2021-22. Since the past 14 years, no progress was made in mine development due 
to the reason which was beyond the control of the Project Proponent. The company 
suffered irreparable loss of several lives of employees apart from the huge financial 
loss. Further, the Project Proponent informed the EAC that the various additional 
measures have been undertaken to operate this mine. The Proponent also informed 
that the several infrastructure facilities, health care facilities and basic amenities 
have been provided to the local community.  
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 The Project Proponent presented the certified compliance report dated 
02.12.2022 issued by the Integrated Regional Office, Nagpur before the EAC. The 
Project Proponent informed the EAC that the land has been already identified for 
establishment of Biodiversity Park and will be developed. There is also no movement 
of animals in the vicinity of the mine lease area. The EAC opined that the Project 
Proponent needs to install the cameras all around the mine lease area to identify and 
ensure the movement of animals. The EAC noted that the earlier Wildlife 
Conservation Plan was vetted by the Wildlife Institute of India (WII) in the year 2006 
and the Project Proponent needs to update the Wildlife Conservation Plan. The 
Project Proponent informed the EAC that the latest Site Specific Wildlife 
Management Plan has been prepared and the Project Proponent submitted the 
latest Wildlife Conservation Plan to State Forest Department vide letter dated 
23.12.2022. The EAC asked the Project Proponent whether any beneficiation is 
proposed. The Project Proponent informed that no beneficiation is proposed and 
only dry screening proposed and no beneficiation facilities exist in the mine lease 
area. The Project Proponent informed that the pilot scale study for utilization of 
Banded Hematite Quartzite (BHQ) is under process. The EAC was of the view that 
the low grade Iron Ore needs to be effectively utilized. The EAC observed that the 
Project Proponent is proposing to install stationery integrated Screening and 
crushing plant of 2000 TPH which is not a part of the prescribed Terms of Reference 
(ToR) issued by the Ministry vide letter dated 18.07.2022. However, the Project 
Proponent informed the EAC that the proposal to install stationery integrated 
Screening and crushing plant of 2000 TPH has been included in the EIA/EMP report 
and discussed during public hearing. The Project Proponent informed the EAC that 
the budget of Rs.58.71 Crores (Capital cost) has been earmarked to address the 
issues raised during Public Hearing with a timeline of three years.  

 The EAC noted that the Project Proponent has calculated the ecological 
damage assessment from the year 2018 instead of the year 2011 which is not 
relevant. The EAC asked the Project Proponent to revise the budget of the damage 
assessment and the penalty provisions as per SOP dated 07.07.2021 for the 
violation period by considering it from the year 2011 onwards. The Project Proponent 
vide email dated 27.12.2022 submitted the revised budget for the violation period 
2011-12 to 2022-23 (upto 4th Dec, 2022) that included the damage assessment from 
Rs 7.30 Cr to Rs 26.64 Cr and the penalty provisions as per SOP dated 07.07.2021 
from Rs 0.59 Cr to Rs 5.48 Cr. Then the proposal was again placed before the EAC 
on 28.12.2022 for due deliberations on the revised damage assessment and penalty 
provisions. The project proponent submitted the damage assessment and penalty 
incurred up to date of filing of application for EC under violation SOP for the period 
2011-12 to 2022-23 (upto 4th Dec, 2022). The EAC agreed with the submission of 

-2022-23 
(upto 4th Dec) for the damage assessment of Rs 26.64 Cr and Rs 5.48 Cr as per 
penalty provisions of SOP dated 07.07.2021. The Project Proponent also informed 
the EAC that the Maharashtra Pollution Control Board filed a case against M/s 
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Lloyds Metal and Energy Ltd under Section 15, 16 and 19 of Environment (P) Act 
1986 vide case no 128/2022 (CNR No: MHGA070010902022) on 06.12.2022 and 

Judicial Magistrate, First Class Aheri vide case no: 128/2022 on 06.12.2022. Further, 
the Project Proponent submitted an undertaking vide letter dated 28.12.2022 stating 
that there are no other pending cases against Surjagarh Iron Ore mines of Lloyds 
Metals & Energy Ltd.    

 After detailed deliberations made by the Project Proponent and the 
Consultant, the EAC (Non-Coal Mining) recommended the proposal during the EAC 
meeting held during 27-28 December, 2022 for grant of Environmental Clearance 

Surjagarh Iron Ore Mine of M/s. 
Lloyds Metals & Energy Limited for mining of Iron Ore with production capacity of 
Iron Ore: 10.0 MTPA (ROM), Waste: 1.769 MTPA (Total Excavation:11.769 MTPA) 
along with crushing and screening plant (250 TPH  2 No. Semi mobile Jaw Crusher, 
200 TPH  4 No. Mobile Jaw Crusher, 200 TPH  4 Nos. Mobile/Semi Mobile 
Screens, 400 TPH  5 Nos. Mobile/Semi Mobile Screens, 200 TPH  6 Nos. Mobile 
Cone Crusher) in the mine lease area of 348.09 Ha, located near Village Surjagarh, 
Tehsil Etapalli, District Gadchirolli, Maharashtra subject to the following specific 
conditions in addition to the standard EC conditions applicable for non-coal mining 
projects: - 

i. This Environmental Clearance will be valid upto 9 years as the life of the mine 
is 9 years. 
 

ii. EAC recommended for an amount of Rs. 26.64/- Cr towards Remediation 
plan and Natural and Community Resource Augmentation plan to be spent 
within a span of three years. The details of Remediation plan, Natural 
resource Augmentation plan and Community Resource Augmentation plan 
with budgetary provisions are mentioned below: 

 
Summary of amount for Remediation Plan, Natural Resource Augmentation Plan 

and Community Resource Augmentation Plan 
S. No Description Estimated Cost            

(Rs. Crores) 

1 Remediation Plan 6.53 
2 Natural Resource Augmentation Plan 1.53 
3 Community Resource Augmentation Plan 18.58 
 Total 26.64 
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iii. Total budgetary provision with respect to Remediation plan and Natural & 
Community Resource Augmentation plan is Rs. 26.64/- Cr. Therefore, Project 
Proponent shall be required to submit a bank guarantee of an amount of Rs. 
26.64/- Cr towards Remediation plan and Natural and Community Resource 
Augmentation plan with the SPCB prior to the grant of EC. 
 

iv. Remediation plan shall be completed in 3 years whereas bank guarantee 
shall be for 5 years. The bank guarantee will be released after successful 
implementation of the remediation plan and Natural and Community Resource 
Augmentation Plan, and after the recommendation by regional office of the 
Ministry, Expert Appraisal Committee and approval of the Regulatory 
Authority. 
 

v. The Project Proponent shall be required to remit the amount of Rs 5.48 Cr as 
per penalty provisions of SOP dated 07.07.2021 into the fund maintained by 
the concerned State Pollution Control Board. EC shall be issued on 
submission of proof regarding the same. 
 

vi. The Environmental Clearance will not be operational till such time the Project 
Proponent complies with all the statutory requirements and judgment of 

dated the 2nd August 2017 in Writ Petition (Civil) No. 
114 of 2014 in the matter of Common Cause versus Union of India and Ors. 
 

vii. State Government concerned shall ensure that mining operation shall not 
commence till the entire compensation levied, if any, for illegal mining paid by 
the Project Proponent through their respective Department of Mining & 

2ndAugust 2017 in Writ Petition (Civil) No. 114 of 2014 in the matter of 
Common Cause versus Union of India and Ors. 
 

viii. The Project Proponent should install the continuous ambient air quality 
monitoring stations (CAAQMS) as per the scientific study and in consultation 
with CPCB/SPCB. The real time data so generated should be displayed 
digitally at entry and exit gate of mine lease area for public display and shall 
be linked to server of CPCB/SPCB. 
 

ix. The Project Proponent needs to monitor the air quality, noise level and ground 
vibration during drilling and blasting at the edge of the mine, near the village, 
crusher and at other sensitive receptors and such collected data shall be 

 
 

x. The Project Proponent shall effectively utilize the low grade Iron ore.  
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xi. The Project Proponent has 

shall be functional upon the proof of submission of funds for updated/ 
approved above said plan and its initiation/commencement by Forest 

initiated/commenced, the project proponent shall restrict its production upto 
3.0 MTPA. 
 

xii. The Project Proponent should follow-up the status of implementation on 
Wildlife Management and Safety Plan from the Forest Officials and the same 

monthly compliance report.     
 

xiii. The Project Proponent needs to install the cameras all around the mine lease 
area to identify and to ensure the movement of animals.  
 

xiv. The Project Proponent needs to establish the parks like butterfly park, 
biodiversity park etc., in the already identified land as committed by the 
Project Proponent before the EAC.   
 

xv. The Project Proponent needs to implement the recommendations of the Slope 
stability study carried out by CSIR- Central Institute of Mining and Fuel 
Research, Dhanabad. The implementation status of the same shall be 

monthly compliance report.  
 

xvi. The Project Proponent shall adhere to the recommendations of the Ground 
vibration study carried out by CSIR- Central Institute of Mining and Fuel 
Research, Dhanabad. The implementation status of the same shall be 

monthly compliance report.  
 

xvii. The Project Proponent needs to install the permanent water sprinklers along 
the haul road and the approach road. 10 nos. of fog canon/mist sprayer of 
atleast 40 m throw shall be installed at various locations in the mine lease 
area. Effective dust suppression system shall be adopted at the transportation 
site and in the other parts of the mining lease to arrest the fugitive dust 
emission. 
 

xviii. 
dry fogging system etc. shall be installed at Crushers, and other areas prone 
to air pollution. PP shall take necessary measures to avoid generation of 
fugitive dust emissions. The dense planation shall be carried out in the vicinity 
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of the crusher. The Stack emission monitoring of the Crusher shall be carried 
out at periodic intervals. 
 

xix. Vacuum cleaner for cleaning of dust from permanent haul road within the 
lease area and workshop for vehicle washing facility shall be provided.  
 

xx. The Project Proponent needs to install the proposed rooftop rainwater 
harvesting structure and additional rainwater harvesting structures within 6 
months from the date of issue of this EC.  
 

xxi. The budget of Rs. 58.71 Crores to address the concerns raised by the public 
including in the public hearing to be completed within 3 years from the date of 
start of mining operations. PP shall comply with all action plans made for 
public hearing concerns and make regular maintenance and record the 
progressive activity outcomes. 
 

xxii. The Project Proponent should adopt the proper mitigation measures as 
proposed under EMP with budgetary provision of Rs.4.425 Crores. The 
adoption of mitigation measures and monitoring of the same as proposed in 
the EMP shall be done under the supervision of the qualified environmental 
personnel. The implementation status of the same shall be submitted to the 

onal Office. 

xxiii. The Project Proponent should establish in house (at project site) environment 
laboratory for measurement of environment parameter with respect to air 
quality and water (surface and ground). A dedicated team to oversee 
environment management shall be setup at site which should comprise of 
Environment Engineers, Laboratory chemist and staff for monitoring of air, 
water quality parameters on routine basis instead of engaging environment 
monitoring laboratories/consultants. Any non-compliance or infringement 
should be reported to the concerned authority. 
 

xxiv. The Project Proponent needs to complete the entire peripheral plantation 
under green belt, safety barrier plantation and gap plantation within three 
years from the start of mining operations. The project Proponent should plant 
quality sapling of appropriate height of native and fruit bearing species. In 
case of tall transplants (seedlings) the seedlings should have proper trained 
root stock with root biomass commensurate with seedling height to ensure 
good growth after out planting. Plantation shall be undertaken in consultation 
with the State Forest Department. The Project Proponent shall make the 
actual count on the saplings planted and its survival rate and in case of failure 
of achievement of 95% survival rate, action plan for achieving the target 
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xxv. The Project Proponent needs to submit the action taken report on plantation, 
damage recovery, Natural Resource Augmentation Plan (NRAP), Community 

Regional Office which should be monitorable and verifiable. The period of 
addressing these issues is restricted to a period of 3 years. 
 

xxvi. As committed by the Project Proponent, multi specialty hospital shall be 
established.   
 

xxvii. The Project Proponent shall provide the solar pumps to the local farmers.  
 

xxviii. The Project Proponent shall explore the possibility of using electric/CNG/Solar 
to reduce the diesel consumption.  

 
xxix. Approval/permission of the CGWA/SGWA shall be obtained before drawing 

ground water for the project activities, if applicable. State Pollution Control 
Board (SPCB) concerned shall not issue Consent to Operate (CTO) till the 
project proponent obtains such permission.  
 

xxx. The Project Proponent shall also organize employment-based apprenticeship/ 
internship training program every year with appropriate stipend for the youth 
and other programs to enhance the skill of the local people. The data should 
be maintained for the training imparted to the persons and the outcome of the 
training, for the assessment of the training program should be analyzed 
periodically and improved accordingly. 
 

xxxi. The Project Proponent needs to obtain the permission for withdrawal of 
Surface water from the Department of Water Resources, Government of 
Maharashtra before start of mining operations of this instant EC. 
 

xxxii. The Project Proponent should periodically monitor and maintain the health 
records of the mine workers digitally prior to mining operations, at the time of 
operation of mine and post mining operations. Regular surveillance shall be 
carried through regular occupational health check-up every year for mine 
workers. PP shall also organize medical camp for the benefit of the local 
people and also the monitor the health impacts due to mining activity. 
 

xxxiii. The mining lease holder shall, after ceasing mining operations, under take 
regrassing the mining area and any other area which may have been 
disturbed due to their mining activities and restore the land to condition which 
is fit for growth of fodder, flora and fauna etc. The implementation report of the 

Office. 
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xxxiv. The Project proponent shall take necessary other clearances/permissions 
under various Acts and Rules if any, from the respective authorities / 
department. 

1.2 Barsua-TaldihKalta Iron mines of M/s SAIL for expansion in production 
from 8.05 MTPA to 16.0 MTPA (ROM), Topsoil/OB/IB: 3.92 MTPA and handling 
2.0 MTPA Sub-grade dumps/Tailings (Total excavation: 22.0 MTPA) and 
installation of new Dry Processing Plants of 7.0 MTPA for Taldih& 4 MTPA for 
Kalta and augmentation of existing 3.5 MTPA Barsua Beneficiation Plant along 
with adequate loading, siding and associated infrastructure in the 
amalgamated mine lease area of 2558.581 ha [FC available 2419.871 ha + non-
forest land 138.710 ha] out of 2564.323 ha, located at Tantra &Bahamba 
Villages and Toda RF under Koira Tehsil, Sundargarh District, Odisha  [File. 
No: J-11015/351/2006-IA.II(M), Proposal No: IA/OR/MIN/291173/2021 dated 
31.08.2022;Consultant: MECON Limited] - Environmental Clearance 
(Expansion) 

The instant proposal of M/s SAIL is for expansion of Barsua-TaldihKalta Iron 
mines from 8.05 MTPA to 16.0 MTPA (ROM), Topsoil/OB/IB: 3.92 MTPA and 
handling 2.0 MTPA Sub-grade dumps/Tailings (Total excavation: 22.0 MTPA) and 
installation of new Dry Processing Plants of 7.0 MTPA for Taldih& 4.0 MTPA for 
Kalta and augmentation of existing 3.5 MTPA Barsua Beneficiation Plant along with 
adequate loading, siding and associated infrastructure in the amalgamated mine 
lease area of 2558.581 ha [FC available 2419.871 ha + non-forest land 138.710 ha] 
out of 2564.323 ha, located at Tantra &Bahamba Villages and Toda RF under Koira 
Tehsil, Sundargarh District, Odisha. 

2. The details of the project as ascertained from the document submitted by the 
Project Proponent and as revealed from the discussions held during the meeting, are 
given as under: 

i. The amalgamated mine lease area falls under the Survey of India Toposheet 
N to 

E and falls in Seismic Zone-II.  
ii. The proposed project activity is listed at schedule no. 1(a) Mining of Minerals 

and 2(b) Mineral beneficiation and falls 
the EIA Notification, 2006 and appraised at the Central level. PP submitted 
that Odisha-Jharkhand inter-state boundary is located at a distance of ~0.3 
km, N from the mine lease area. 

iii. The proposal was earlier considered in the 4thEAC (Non-Coal Mining) meeting 
held during 28-29 September, 2022 wherein the EAC deferred the proposal. 
The Project Proponent submitted the information on 29.11.2022 in Parivesh 
portal and accordingly the proposal was reconsidered in the 8th EAC (Non-
Coal Mining) meeting held during 27th-28th December, 2022.  
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OF

FOR

Extent 348.09 Ha

Production

Expansion of iron ore
production capacity from 3.0 to
10.0 MTPA (ROM) along with
crushing & screening plant

Plot A1 & A2, MIDC Area, Ghugus, Chandrapur-442505, Maharashtra

crushing & screening plant

Location
Near Surjagarh village, Etapalli
Tehsil, Gadchirolli district of
Maharashtra state
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Surjagarh Iron Ore Mine of M/s. Lloyds Metals & Energy Limited over an extent of 348.09 Ha is

located near Surjagarh village, Etapalli tehsil, Gadchirolli district of Maharashtra state. The

entire lease area is forest land. This mine is presently operating with a production capacity of
3.0 MTPA of Iron Ore. The proponent proposes to expand the production capacity form 3.0

MTPA to 10.0 MTPA (ROM) of iron ore along with crushing and screening plant and has

initiated action towards obtaining environmental clearance for the same. ToR was issued by
MoEF&CC vide letter J-11015/348/2005.IA.II(M) dated 18.07.2022.

Draft EIA/EMP report is prepared based on Terms of Reference issued by MoEF&CC. Salient

details of the EIA/EMP is given below:

Initially mining lease was granted for 20 years over an area of 348.09 Ha vide

Lr.No – MMN-1104/C.R.683/Ind-9 dated 13.04.2007 and executed on 03.05.2007. Further, as

per MMDR Amendment Act, 2015, Supplementary lease deed for extension of lease period was
executed on 03.12.2021 valid up to 02.05.2057

1

Forest Clearance over
374.90 Ha

MoEF&CC Granted F.No- 8-31/2005
/FC 23.03.2007

2
Environmental

Clearance for 3.0 MTPA
production

MoEF&CC Granted J-11015/348
/2005.IA.II(M) 29.05.2006

3 Consent to Operate SPCB Obtained

Format1.0/CC/UA
N.NO

0000122378/
CO2111000155

02.11.2021

5 NOC for Groundwater
Drawl CGWA Obtained

21-
4/7585/MH/MIN/2

022
21.03.2022
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6 Certified EC compliance
Report MoEF&CC Under

Process -- --

7 Wildlife Conservation
Plan

Prepared by
WII, Dehradun

Amount
paid

Rs 53.25
lakhs

WII-EIA(AR)
/Gadchiroli-2005
dated 23-10-2006

23.10.2006

9 Explosives License PESO
Agreement
with license

holder

E/HQ/MH/SM6E5
1616 06.05.2021

10 Review of Mining Plan
for 10 MTPA production IBM Approved

GAD/FE/MPLN-
86292)/NGP-

2022
28.03.2022

12 Allocation of Surface
Water

Dept of Water
Resources,

Govt of
Maharashtra

Under
Process

Recommended
by Chief

Engineer. Final
allocation letter

awaited.

--

13 Past production
certificate

IBM /Directorate
of Geology &

Mining, Govt. of
Maharashtra

Obtained 795/45/16/2012/N
GP/747 23.06.2022

Project Name Surjagarh Iron Ore Mine of M/s. Lloyds Metals & Energy Limited
Extent 348.09 Ha

Production
Expansion of Production Capacity from 3.0 to 10.0 MTPA (ROM)
(The total handling quantity of 1,17,68,960 TPA (11.76 Mil.Tonnes) includes
99,99,760 TPA (10 MTPA) ROM and 17,69,200 TPA (1.769 MTPA) Waste.)

Villages Surjagarh
Tehsil Etapalli
District Gadchirolli
State Maharashtra
Latitude 19°36’58.96"N - 19°38’21.48"N

Longitude 80°20’57.10"E- 80°22’32.77"E

Toposheet 65 A/6 (New Topo sheet No E 44C6)
Type of land Entire lease area falls in Bhamragarh Reserve Forest

Topography Maximum Elevation – 710m RL (central and western portion of lease)
Minimum Elevation – 315m RL (Southern portion of the lease)

Climate The climate of the district is characterized by a hot summer May is the
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hottest month while December is the coldest month of the year within the
district. On an average 1400 to 1500 mm of rainfall occurs during the year
(from June to October). The rainfall during the southwest monsoon months
of July, August and September constitutes 70 to 80 percent of the annual
rainfall.

Accessibility

The area is approachable from Gadchiroli via Asthi-Allapalli-Etapalli Road
with a distance of 165 km. The lease area has well established connection
facilities. The nearest railway station is Ballarshah which located about
157Km from the lease area.

Nearest Major RS Ballarshah - 157 kms; Chennai - New Delhi route
Nearest Airport Nagpur – 313 kms

Nearest major water bodies

Bande river 1.75 kms – West
Jambla river – 7.77 kms – SE
Akera N – 6.04 Kms – W
Dumme N – 6.07 Kms –SW
Kappe N – 2.95 Kms - N

Notified Archaeologically important places, Monuments Nil within 10Km Radius.

Local Places of Historical and Tourism Interest
As per district and state record, there
are no such places within 10Km
radius.

Environmental sensitive areas, Protected areas as per

Wildlife Protection Act, 1972 (Tiger reserve, Elephant

reserve, Biospheres, National parks, Wildlife sanctuaries,

community reserves and conservation reserves)

Nil within 10 Km radius

Reserved / Protected Forests Entire lease area falls in Bhamragarh
Reserve Forest

Defence Relocations Nil within 10 km radius

Seismic Zone Zone – II (Least Active)

Other Industries in the area Nil
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87.927 Million Tonnes

58.204 Million Tonnes

Road Maintenance 0.746 1.449 2.195
Dumping 1.742 2.173 3.915

Open cast mechanized mining method

ROM ore to be excavated from the mine will be sent to the

screening plant to segregate the ore to different size. Oversize

boulders will be crushed in the primary jaw and secondary cone

crusher for size reduction as per the plant requirement and

buyer’s specification. This will be done in the crusher and screen

unit located within the lease area.

Bench Height – 10m, Minimum bench width maintained more

than 15m. At in the ultimate stage, the bench width shall be

reduced to 10m

Up to 480 mRL

9 years.
(Further exploration being carried out in the unexplored area which
in turn will increase the reserves and  the life of the mine
considerably)
Utilized for own consumption as well as sold to surrounding
sponge, pellet and steel plants in the State as well as neighboring
states.
45o

About 5000 persons (direct & indirect) after expansion.

By Road

Total water requirement - 1200 KLD

Source - Borewells and surface water.

33 KVA State Grid is installed inside the mine lease for power

distribution towards mining & allied activities. In addition, 15 KVA,
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to 1200KVA generators of sufficient numbers are also provided to

meet the power requirement.

Existing available site services such as site office, weigh bridge,
rest shed, first aid center, VT centre, blasting shed, security

house, canteen, magazine, workshop, dispensary, HSD Pump

station etc in the lease area will be further augmented to meet the
expansion needs.

Rs 364.28 crores.

The baseline monitoring been carried out by Star Analytical Services, who are an

MoEF&CC recognized and NABL accredited laboratory systematically and meticulously as

per relevant IS codes, CPCB, MoEF&CC guidelines during Summer Season (March – May

2022).

The lease area is located in Surjagarh village, Etapalli Tehsil, Gadchirolli District, Maharashtra

State. Based on 2011 census data, in the 10km radius there are 40 rural villages from Etapalli

Tehsil are falling in the study area. Total population is 15092, out of which 7398 is male

population and 7694 is female population. Male & female ratio is almost equal. Most of the

population is schedule tribe. 50% population is literate. In terms of occupation is concerned out

of the total population 55% are worker, out of which 35.60% are main workers and 19% are

marginal workers.

A socio-economic survey for need assessment in the area is carried out by Trisharan

Enlightenment Foundation to gather socio economic baseline information. Villages under

Pursalgondi GP along with adjoining villages are covered such as Etapalli, Jivangatta, Yelchil,

Parasalgondi, Tumarguda, Aldandi, Hedri, Todsa, Udera, Surjagarh etc. Based on the existing
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condition, various activities are identified to be carried out in the future with total budget of Rs

4.51 Crores.

Mines site
Office

Summer
(March – May 2022)

Temperature in oC 16.0 38.0
Humidity in % 14 92
Wind speed  Km/Hr <1.8 32.4
Total Rainfall in mm 0.0
Predominant wind direction
(From) W & NW

10
locations

Summer
(March – May 2022)

Particulate Matter (Size <10 µm) 63.6-78.6 47.7-60.8 100
Particulate Matter (Size <2.5  µm) 26.0-34.9 18.8-28.0 60
Sulphur Dioxide (as SO2) 12.9-22.4 9.0-14.8 80
Nitrogen Dioxide (as NO2) 18.3-27.8 14.1-20.4 80

The existing Ambient Air Quality levels for PM10, PM2.5, SO2 and NO2, are within
the NAAQ standards prescribed CPCB limits of 100 µg/m3, 60 µg/m3, 80 µg/m3 & 80 µg/m3.
Silica values in the study area are found to be below detectable limit. (Detection limit – 0.05
mg/m3) Other parameters like Ozone (O3), Carbon Monoxide (CO), Lead, Ammonia, Benzene,
Benzo (a) Pyrene, Arsenic, Nickel, were also analysed and it was found that they were well within
their stipulated limits throughout their study period.

9 Groundwater and 3 Surface
water

Summer
(March – May 2022)

pH at 25 ˚C 7.10 – 7.52 6.99 – 8.02
Total Dissolved Solids, mg/L 255 - 360 268 - 712
Chloride as Cl-, mg/L 45 - 55 52.50 - 202
Total Hardness (as CaCO3), mg/L 120 - 245 180 - 585
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Total Alkalinity (as CaCO3), mg/L 135 - 205 160 - 410
Sulphates as SO42-, mg/L 30.40 – 62.50 22.80 - 73
Iron as Fe, mg/L 0.07 – 0.15 0.03 – 0.12
Nitrate Nitrogen as N, mg/L 2.60 – 3.41 0.60 – 22.50
Fluoride as F, mg/L BDL BDL

The water quality of ground water is found to be within the prescribed Permissible
limits of IS: 10500 Norms. Surface water quality was also analysed and elaborate details are
provided in Table No.3.16 – Chapter-III.

10
locations

Summer
(March – May 2022)

Core Zone 61.4-65.1 57.2-59.6

Buffer Zone 51.9-53.4 40.6-43.8

*Permissible noise for industrial workers as laid down by CPCB (at 8 hrs Exposure Time). While
comparing with the MoEF&CC Norms, the monitored ambient noise levels are generally within the
limit values.

9 locations
Summer (March –

May 2022)

pH 7.28 6.98 – 7.76
Electrical Conductivity (µmho/cm) 325.6 54.20 – 312.50
Total Organic Carbon (%) 0.92 0.21 – 1.12
Nitrate as N (Kg/Ha) 145.6 135.60 – 231.70
Phosphorus (Kg/Ha) 7.23 3.10 – 7.82
Sodium (mg/kg) 25.9 10.63 – 18.40
Potassium (Kg/Ha) 9.62 8.81 – 152.80

From the results it is found that the soil quality can be advantageously used for
vegetation with further enrichment of its quality with manure or so.

LULC environment of the buffer area is compiled using larger resolution remote sensing satellite

data of LISS IV of Resourcesat 2. The spatial estimation of various land use and land cover

categories of the buffer area indicate that forest is a predominant category as Dense Mixed

forest covers 48.13%, Sparse Mixed Forest covers 22.78%, Open Mixed forest covers 7.92%
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and Degraded forest covers 0.93%. Together these LULC categories constitute 79.76% of the

buffer zone.

Entire lease area is forest land. In the core zone. Teak, Bija, Beheda, Dhawada and

other species are observed. About 79% of the study area is forest area. Dominant species in the

Forest land are Teak, Bija, Beheda, Dhawada, Bamboo,  Kendu, Bel, Haldu etc. Agricultural

activity (crop land, fallow land) is very limited in the study area owing to limitations imposed by

terrain setting.

There are no rare, endangered, threatened (RET) species in the study area. There is no

Wild Life Sanctuary or National Park within the study area of 10 km. Bhamragarh Wild Life

Sanctuary is located 30.43km east of the lease area.  Sloth bear and Pea Fowl are placed

under Schedule-I as per Wild Life (Protection) Act, 1972 is found in the Study area (buffer

zone).

“Comprehensive hydrogeological reports of core and buffer zones for Surjagarh Mines, Etapalli

Block, Gadchiroli District, Maharashtra” has been prepared.

The geophysical studies indicate the presence of top soil followed by shallow weathered and

jointed zones having limited water potential. The deeper zones are devoid of any potential

fractures in the study area but for few isolated zones near the foothills. The saturated thickness

of shallow aquifer is varying from place to place which is around 20 m in few favorable points

where the bore wells give poor yield.

To understand the ground water situation of the study area covering 10 km radius, ground water

level monitoring was carried out in 16 Dug wells/ dug cum bore wells and bore wells located in

different places of the core and buffer zones of the study area. The water table fluctuation in rain

fall year is 0.7 to 3.6 m. The ground water level data from 2010 to 2020 has been collected from

INDIA-WRIS website. The data indicates that the average ground level ranges between 0.65 -

13.25 m below ground level in last 10 years at Etapalli.
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The principal sources of air pollution in the area due to mining and allied activities are dust

generation in the mine due to various activities. Besides, Gas emission also occur as a result of

emission of SO2, NOx, CO etc., from diesel driven mining equipment, compressors, generator

sets, etc. In the mining industry, impact is primarily due to fugitive dust emission. In the present

mine workings, following measures are adopted to control impact on the air quality in the area.

These measures will be suitably upgraded during the present expansion.

1 Drilling

 Drilling with dust extractors, usage of sharp drill bits and with
inbuilt water injecting system.

 Provision of PPEs including nose mask to the workers engaged
in the operation.

 Usage of Drill bits of good condition & proper maintenance of
drills, compressors

 The existing mitigation measures will be continued in the future
also.

 Proposed additional drills will also be fitted with dust extraction
system along with wetting provision.

2 Blasting

 Controlled blasting technique
 Well-designed blast by effective stemming & use of optimum

charge per delay. Use of SME and electronic initiation system
for safe blasting operations

 Avoiding blasting during high wind periods where the fine dust is
carried away easily affecting the ambient air quality.

 The existing mitigation measures will be continued in the future
also.

 Same will be continued. Periodical Ground vibrations monitoring
and ensuring results are well within the norms. Blasting with
safe and optimum blast design patterns for future enhanced
working as suggested by CSIR -CIMFR in their study report for
keeping ground vibrations, noise/air overpressure and fly rocks

6
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within the safe limits will be followed.

3 Excavation and Loading

 Proper maintenance of HEMM.

 HEMM will be operated as per the manufacturer’s guidelines

 Enclosures for operator cabin.

 Imparting sufficient training to operators on safety and
environmental parameters

 Proper maintenance of hauling equipments

 Provision of dust filters / mask to workers working at highly dust
prone and affected areas.

 Avoiding overloading of dumpers.

 Proper loading and unloading will be ensured.

 The existing mitigation measures will be continued in the future
also.

 Additional excavators are proposed for expansion. They will
also be properly maintained.

 Same will be continued. A continuous ambient air quality
monitoring station is proposed within the lease area.

4 Ore and Waste
Transportation

 Regular water sprinkling by engaging 4 nos. of mobile water
sprinklers on internal haul roads, loading and unloading points
for dust suppression on a common basis.

 Fixed water sprinkling arrangement of 600 m length is already
installed.

 Only vehicles having valid permission as per Central Motor
Vehicle Rules, 1989 and The Motor Vehicles (Amendment) Act,
2019 will be used for transportation of material.

 Avoiding overloading of Tippers carrying ore. Besides, the
trucks shall be covered with tarpaulin.

 Maintenance of haul road by regular grading is carried out
through grader, dozer

 Vehicular emissions controlled through regular and proper
preventive maintenance schedules and emissions tests will be
done with diesel smoke meter equipment to ensure emission
values.

 Sufficient time lag will be left between movement of two truck to
allow settling of dust
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 The existing mitigation measures will be continued in the future
also.

 Provision of additional 4 no Mobile water sprinkler is made.

 Additionally proposal of 2500m length  fixed sprinkler is made

 Additional dumpers are proposed for the expansion. Same will
be ensured.

 It is ensured that there is no overloading of trucks by having
Quick Dispatch system at the weigh bridge cum dispatch gate
which will reduce the traffic congestion and in turn dust
emission.

5 Transportation outside
the lease area

 The existing roads from mines to the connected State Highway
upto Etapalli and further upto Alapalli got augmented incurring
the additional cost of about Rs.40 crores. This is being
maintained

 The existing mitigation measures will be continued in the future
also.

 It will be ensured that proper maintenance of the roads is being
implemented from time to time. Implementing necessary
measures, along with supporting the government implemented
programs.

 Vacuum cleaner for cleaning of dust from permanent haul road
within the lease area & also vehicle was facility will be provided.

6 Others

Gap filling plantation in the lease periphery in the safety zone, plantation
along the mineral transport route.

Maintenance of existing plantation, additional gap filling plantation within
the lease area. Plantation outside the lease area in consultation with
forest department will be carried out.

7 Crushing and Screening

 Dry fog systems is installed at all the crushing and screening
points.

 All the conveyor belts of hooded with GI sheets.

 Provision of PPEs including nose mask to the workers engaged
in the operation

 Proper periodical maintenance of crushers and screens
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 The existing mitigation measures will be continued in the future
also.

 Integrated Stationery crushing and screening plant and
additional crusher/screening plant will also be provided with
enclosure all around the loading and discharge point, enclosing
of conveyors, provision of dry fog system in all the feeding and
discharge points.

 Fixed water sprinkling arrangement will be provided in the
access road from the mine face to the processing plant and
mineral stack yard area.

Due to adoption of well – designed and appropriate mitigative measures adopted and to be

adopted in the project, the impact on air environment is expected to be well within statutory

limits. Impact on air quality due to fugitive emissions was estimated based on AERMOD View

Gaussian Plume Air Dispersion Model.

The total water requirement will be 1200 m3 comprising 1010m3 for dust

suppression, 135 m3 for Domestic & drinking purpose, 15 m3 for ETP and 40 m3 for greenbelt

use. The Source of water is Ground Water and Surface Water. NOC of CGWA for drawl of 70

KLD ground water is obtained. Allocation for surface water is under process from Department of

Water Resources, Government of Maharashtra. Chief Engineer has recommended and the final

allocation letter is awaited.

1
Workshop,

service
building

ETP for the workshop effluent with
oil & grease trap facility is available.

The existing facility is adequate to take
care of the expansion needs

The treated water is reused for
greenbelt area

Same will be continued

From the modelling prediction, it can be seen that the resultant added concentrations with

baseline figures even at worst scenario, show that the values of ambient air quality with respect

to PM10 are in the range of 53.6 g/m3 to 85.2 g/m3 and with respect to PM2.5 are in the

range of 24.8 g/m3 to 36.9 g/m3 which are within the statutory stipulations in each case. By

adopting the effective implementation of all the mitigative measures, no adverse impact on Air

quality due to the expansion is expected.

7
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The oil and grease from separate
storage tank is safely disposed to
CPCB authorized re-processor.

Collected oil and grease will be stored in
separate containers and is safely
disposed to CPCB authorized re-
processor

2
Domestic use
– Rest area,

Canteen

Presently the domestic waste water
is being treated through a STP.

The existing facility is adequate to take
care of the expansion needs

3

Rainfall –
Runoff from
mine face,

waste dump
and mineral

stack

Presently mining and allied
activities are restricted to a portion
of east block only.
Effective monsoon surface run off
management like provision of about
4000m of Garland drains in the
uphill side of the working mine
faces, garland drains around the
available small waste dump, along
haul road, mineral stack. About
600m of Retaining wall is
constructed at the toe of the dump.
Drains are connected to the settling
ponds and supernatant clear water
is let out.

During the course of further mining, based
on the surface condition, need and
priority, surface runoff from working areas
will be channelized in to settling cum
percolation ponds located at various
strategic locations. Rest part is
channelized through garland drain to
percolation cum settling pits and check
dams. Clear water will be let out to down
stream users.

Plantation of native species on
dump tops and slopes with geo-
matting to arrest and prevent
erosion made.

The existing mitigation measures will be
continued.

Coir matting of 24,600 sq.m is
carried out to prevent dump erosion

Additional Coir matting of 25,000 sq.m will
be carried out to prevent dump erosion.

Providing dump tops with inner
slopes and through a system of
drains and channels, allowing rain
water to descent into surrounding
drains, so as to minimize the
effects of erosion arising out of
uncontrolled descent of water

Further additionally the retaining wall
(2335-m) and garland drains (1735 m) are
proposed at the toe of new dumps to
prevent run offs. It will be connected to 6
Nos. of settling ponds.

4 Water
consumption

Rainwater harvesting pits are
constructed in mines along with a
recharge pond and a check dam to
reduce the dependence of surface
water as well as augmentation of
groundwater.

 Rooftop rainwater harvesting structure is
proposed for the administrative building
and base camp to reduce the
dependence of surface water as well as
ground water.

 Further additional Rainwater harvesting
pits will be constructed in mines along
with a recharge pond and a check dam
to reduce  the dependence of surface
water as well as ground water

 The existing mitigation measures will be
continued
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Estimation of Ground Water Resources has been

carried out based on the methodology recommended by the Ground water Estimation

Committee. Thus the buffer zone represents an area where stage of development is ‘Safe’ from

ground water development point of view. Thus there is tremendous scope for further ground

water development.

Anticipated noise levels resulting from operation of the various machineries like excavator,

tippers, drill have been computed using point source model. Computation of cumulative noise

levels at the nearby villages is made based on the assumption that there are no attenuation

paths between the source and the boundary. From the studies, it is found that the predicted

Noise Levels due to mining operations at the periphery of the mine lease itself will be less even

without considering any attenuation factor.

Periodical monitoring of noise level in the existing mine shows that the values are well within

statutory limits. Hence, by continuing the following mitigative measures already being adopted in

the existing mine workings, no major impact due to noise level is expected after enhanced

production also.

Providing Sound proof operator’s cabin for equipment’s like dumpers, shovel,
tippers, etc.

Planting trees at various places within the lease area , on either side of the mineral
transport road to act as acoustic barriers.

Proper and regular maintenance of vehicles, machinery and other equipment. All
HEMM are monitored for any abnormal sound and rectified with due precaution by
maintenance personnel.

Providing in-built mechanism for reducing sound emissions.

Providing workers with earmuffs & earplugs, as a protection from exposed to higher
noise level.

Conducting regular health check-up of workers including Audiometry test for the
workers engaged in noise prone area.

Displaying the noise level status of operational machinery on the machines to know
the extent of noise level and to control the time to which the worker is exposed to
higher noise levels.
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Lloyds Metals & Energy Ltd awarded a scientific study to the Rock Excavation Engineering

Division (Erstwhile Blasting Department) of CSIR - Central Institute of Mining and Fuel
Research .

Based on the study, the safe values of maximum charge per delay after expansion for different

residential houses and structures are determined.

Since, the villages are located more than 2.0 km from the mining lease boundary, blasting

operations can be carried out safely without causing any adverse impacts to the residential

houses/structures of the nearby villages.

Due to the sensitiveness of the area, SME explosives and electronic detonators were used in all

the experimental blasts. It is recommended to continue SME and electronic initiation system for

safe blasting operations at the mine. However, it was also observed that shock-tube initiation

system and other explosive system can also be used without any adverse blasting impacts to

the nearby villages/habitats as the villages are located more than 2.0 km from the mining lease

boundary. Besides, various control measures are recommended for ground vibration and to

control fly rock. All these measures being implemented in the preset working mines will be

continued effectively and it will be ensured that there is no impact due to blasting induced

vibration after the expanded mining operations also.

has conducted a slope stability study to suggest scientific method for extraction of

iron ore from the mine. Rock samples were collected from the mines and tested for their

compressive strength as a part of the geotechnical investigation. It was observed that the

compressive strength varies from 53MPa to 138 MPa which indicates that the rock is strong to

very strong and can sustain bench height of 10m. Slope stability analysis was performed using

the Slope Stability Analysis software GALENA (v.4.0). The observation of mine workings shows

that the workings can be safely considered up to 10 meter bench after adopting the proper

drainage plan in this mines. The current pit slope vis-à-vis the condition of rock mass does not

indicate any significant problem with regard to overall slope stability in these mines keeping

bench height of 10 meter. The visual observations and the results of stability analysis of the

existing slopes indicate overall slopes to be stable at these mines.
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The entire mining lease area of 348.09 ha falls within the Bhamragarh Reserve Forest. Forest

clearance already obtained for 374.90 Ha (comprising 348.09 ha of ML area and balance road

and transmission line area).

An amount of Rs.2,49,93,618/- paid towards compensatory afforestation and Rs.8,60,639/-

paid for afforestation over 13.00 ha degraded forest area (together deposited through DD

no.633149 Dtd.22.02.2007 in CAMPA Fund respectively). The proponent has deposited

Rs.34,26,51,000/- as NPV amount with DCF Bhamragarh in Corporation Bank New Delhi vide

DD no.633149 dated 22.02.2007. Mining activity in this lease is in vogue since year 2007. An

area of 48.83 Ha of land is already degraded / utilized for mining, dumping, office, road, etc as

on 31.03.2022. In the post mining stage, infrastructures will be demolished. Since it is a forest

area the entire area will be reclaimed by plantation.

The impact on bio-diversity and flora fauna status due to project operations will be effectively

managed and more emphasis will be given for well-planned reclamation measures for

restoration of land. At present gap filling plantation has been carried out in the safety zone area

and good avenue plantation in the road from Hedri to Alapalli is also completed. So far, about

17,840 trees have been planted in both these areas with local species such as Amla, Karanj,

Beda, Moha, Babu, Neem, Chiach, Ficus, Gambari, Jamun, etc. During the plan period, gap

filling plantation within safety zone area by planting 3750 saplings. Plantation outside the lease

area in consultation with forest department will also be carried out.

Wildlife conservation plan for Surjagarh Iron Ore Mine in South Etapalli Range of Bhamragarh

Forest Division, Maharashtra was prepared by M.G.Gogate and V.B.Sawarkar, reviewed

finalized by Wildlife Institute of India, Dehradun (WII). On its approval by Principal Chief

Conservator of Forests (Wildlife), Maharashtra, Nagpur a financial provision of Rs. 1.47 Crores

is made. The Project has deposited Rs.53,25,440/- vide DD no.143677 dated 03.07.2007 in

favour of Dy. Conservator of Forests, Bhamragarh to this effect.
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The local tribal population who encompass more than 90% of the population in the study area

will be benefitted by means of employment that arises due to this project. The mine is already

providing employment to about 3000 persons in various fields like traffic regulators, drivers,

security guards etc. and has provided priority to these locals villages. The expansion project will

further provide employment opportunities to more people.

The project proponent has carried out beneficial social welfare activities to improve the social

and physical infrastructure of the local area. So far, they have spent Rs.58.39 Crores under

various heads such as infrastructural development, health facilities, sanitation, employment, etc.

In future, various social welfare activities will be continued to improve the physical and social

infrastructures of the local community. Further budget of Rs.4.51 Crores has been allocated for

the same under various heads such as infrastructure, education, prevention of child marriage,

providing basic facilities, self-employment and health food for locals.

There are dispensaries in mines, Hedri village and Etapalli village, which are primary functioning

as an initial treatment center. There are two doctors, pharmacy and assistant staffs available in

this center. Cumulatively there are also 3 ambulances and oxygen plants having 25 tonnes

capacity. Besides, under CSR program, the proponent has conducted health camp in Surjagarh

and Hedri village wherein over 600 people benefitted and has spent Rs.3.72 Lakhs for the

same.

Occupational health survey will be carried out for the workers and officers. IME will be carried

out for all the category of workers and thereafter every five years. Periodic medical examination

(PME) occupational health checkup such as Lung Function, Audiometry, CBC, Blood Sugar,

Lipid Profile etc. will be carried out and maintained as per Factories Act & Factories Rule. So far

Rs. 2.51 Crores has been spent under health and safety which includes the occupational health

and also the dispensaries in the nearby villages. Besides, the present recurring cost is Rs.1.54

crores per annum. This budget will be suitably augmented to meet the needs post expansion

also.
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Iron ore produced from this mine will meet the raw material requirement of Lloyds metals as well

as various Steel and sponge plants are in the region. Volume - Capacity ratio has been

determined for various road links falling in the influence region of the study area. As Surjagarh

iron ore mine is the only industry in the district, so whatever the traffic trucks plying on the road

network are from this mine only. The maximum V/C ratio on these stretches of the road is 0.17

which is under category “A” LOS as per the IRC guideline. Additional 59 tucks/hour will be

added in the existing traffic of the road after expansion, which will have very negligible impact.

Further, the maximum V/C ratio will go up to 0.28 and the level of service (LOS) will be in

Category “B” which represents a zone of stable flow. Existing road network of the area easily

accommodate the additional traffic due to expansion of 10 MTPA without any adverse impact.

All control measures towards transportation will be adopted.

In this ongoing project, appropriate environmental monitoring programme is already in place.

Regular, systematic and sustained programme schedules for implementation and monitoring of

various control measures are devised and implemented.

The proponent regular Environmental monitoring is being conducted for various parameters and

the same are submitted to statutory authorities. The monitoring schedules are planned for

systematic study of various pollution levels with respect to air and water qualities, noise levels,

etc. Presently monitoring is carried out through reputed external agencies. It is proposed to

install a continuous ambient air quality monitoring station for this project and Rs. 55 Lakhs has

been allocated towards the same. Towards environmental monitoring the proponent is presently

allocated a budget of Rs.18.64 Lakhs per annum, additionally Rs.15.0 Lakhs per annum is

proposed to be allocated post expansion.

Gadchiroli is one of the poorest and least developed districts in India with 36% tribals and

lagging behind in various parameters of human development index with the HDI (2002) of 0.22,

the lowest in the State. The existing mining operations in the area have already brought about

positive impact locally by way of employment generation, increase in income generation,
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creation of infrastructural facility, marked improvement in the life style and living standards of

the entire tribal and scheduled caste population of the surrounding area. The project proponent

has already carried out extensive beneficiary works, under their CSR responsibility objectives.

So far they have spent Rs. 58.39 Crores towards socio economic development of the area.

There will be continued substantial improvement in case of local population in living standards,

receipt of per capita income, cultural patterns, living styles, educational standards, etc. after

expansion also.

About 3000 people are engaged in the project and women employment is also given a priority.

Conveyance is provided to the locals by means of bus facility. Training is provided to women for

operation of LMV and volvo through simulators and so far 10 local girls have completed the

same. Besides, the proponent is under process of developing a skill development center near

Allapalli which will further aid in imparting training to the locals to boost their skills.

The proponent is committed to aiding and improving the health care facilities of the area. They

have already established a dispensary with various facilities like 2 doctors, 3 ambulances, oxygen

plants with 2 Tonnes capacity, pharmacy etc. Commendable free treatment is provided for

employees and the nearby villagers. Primary treatment can be carried out here. If further referral

is required, they are taken to the district hospital in Gadchiroli and Chandrapur by means of

ambulance for further treatment.

With a motive of establishing a good logistical system in the area, so that this interior area will

gain connectivity to the nearby larger towns with ease, the proponent has completed the

construction work of 51km from Alapalli to Choke Wada, Etapalli. Road augmentation works,

High mast light provision in nearby villages, establishment of 1 BSNL tower for ease of

communication.

Towards improvement of sanitation facilities, in the nearby villages borewells, RO machines and

over head tanks are already provided. Besides, other general welfare amenities such as blankets,

torchlights and mobile phones were also distributed among the local villagers. A security academy

is established over an area of 11.5 acres in Karishnar. So far 114 people are trained and engaged

in road traffic management. Besides, PP is also associated with Sahyadri Farm for development

of bamboo based value chain in the area by ensuring a sustainable income to small & marginal

farmers of this locality.
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The proponent has so far contributed Rs. 248.78 Crores to DMF. The objective of District Mineral

Foundation is to work for the interest of the benefit of the persons and areas affected from mining

related operations in such manner as may be prescribed by the State Government. This fund will

be used for welfare of the people affected in the mining affected areas.

The company has formulated a well-planned and Environmental policy. Lloyds Metals & Energy

Ltd. is an ISO14001:2015 (Environment Management System), ISO 9001:2015 (Quality

Management system) and ISO 45001:2018(Occupational Health & Safety Management system)

certified company.

An environmental management cell is available for this project. This cell undertakes effective

monitoring, ensure implementation of various environmental control measures effectively and

oversee various environmental management schemes for air quality control, water quality

status, noise level control, plantation programmes, social development schemes, construction of

garland drains, etc., in the mines. The EMC is headed by the Environment Manager who will

coordinate at the project site and he is directly responsible for various environmental activities in

the site and will report to the project head.

An amount of Rs. 345.5 Lakhs has already been spent and Rs. 442.50 Lakhs is proposed to be

incurred as capital cost of EMP activities. With regards to recurring cost, it is seen that Rs.78.25

Lakhs per annum is already incurred and Rs. 141.10 Lakhs per annum is proposed to be

incurred under recurring cost of EMP.

Assessment of Ecological Damage with respect to air, water, land and other environmental

attributes and remediation plan and natural and community resource augmentation plan has

been prepared with budgetary estimation in line with SOP dated 07.07.2021.

The proponent’s core corporate motive is to form a relationship of synergy between the mine

development and the overall upliftment of the nearby areas not only in terms of physical or

infrastructural development, but also by providing a platform to the local tribals to aid in their skill
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development, which in the long term will encourage an environment of independent progression

that can cause the entire area to flourish.

Due to the expanded mining operations, more commercial opportunities will be available for

economic development and it will create an excellent industrial climate that will diffuse the

potentially grave social problems that the district faces. This project will provide wide

opportunities for increased interaction with outside world and will draw the local tribal population

out of their shell and encourage them to join the national mainstream.

This project will also reduce the distance over which iron ore is brought to the existing present

iron ore-based industries of Maharashtra which are sourced mainly from far away Chhattisgarh

and Odisha state for raw material which implied huge saving on precious fuel used in road

transport and also aiding towards environmental betterment. The project will also provide direct

benefits to the Government in terms of tax, royalty, DMF, etc.

A meticulously well-planned Environmental Management Plan, with various programme

schedules and timely execution objectives, as above, will ensure that the future environmental

quality in the area will be maintained within statutory limits. The environmental management

strategy will prove that industrial growth, if properly planned with all environmental concerns and

appropriate remedial measures can go a long way to improve life pattern and living conditions of

the local community around the project along with visible biological improvement due to

proposed greenbelt development and land reclamation.

* * * * * * * * *
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